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THE MINISTER OF FINANCE
{SHR1 C. SUBRAMANIAM): Mr. Chair-
man, this 18 a very simple and non-
controversial Bill. What is applica-
ble to pensioned Government servants
is made applicable to the (yovern-
ment gervants who would be earning
provident fund. I do not think many
point; have been raised in the de-
bate which need a reply. Shri Sarjoo
Pandey made mention of some High
Court decision. I could not really
follow what it was. I will certainly
look into it and if there is anything
needed, it will be done,

SHRI 8. M. BANERJEE (Kanpur):
The question was whether the provi-
dent fund® organisation should be
treated as an indusiry gnd the opinion
wag that it iz an industry,
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SHRI C. SUBRAMANIAM: I ¢ghall’
look into it. I would request the-
House to accept this Bill

MR. CHAIRMAN: The question is:

“That the Bill further to amend
the Provident Funds Act 1925 be
iaken into consideration.”

The motion was adopted.

MR. CHAIRMAN: Since there sre
no amendments, I will put all the
clauses together. The question is:

“That clauses 2, 3 ang 1, the
Enacting Formula and the Title
stand part of the Bill.”

The motion was adopted.

Clauses 2, 3 and 1, the Enacting
Formula and the Title were added to
the Bill,

SHRI C. SUBRAMANIAM: 1 beg
to move:;

“That the Bill be passed.”
MR. CHAIRMAN: The question {is:

“That the Bill be passed.”

The motion was adopted.

ey P

13.09 hrg,

MOTION RE: NEW PROGRAMME
FOR ECONOMIC PROGRESS

MR. CHAIRMAN: We will now take
up item No. 13,

THE MINISTER OF FINANCE
(SHRI1 C. SUBRAMANIAM): I beg to:
move:

“That this House takes note of
the New Programme for Economic
Progress announced by the Prime
Minister on the lst July, 1078 and
laid on the Table of the House on
the 28th July, 19%5.”
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Subsequent to that, yesterday I
have lhid on the Table of the FHouse
“The Current Economic Situation—a
Review”, Ag a matter of fact, these
two wil] have to be looked into as
one package, because it is not as it
the governmental activily either at
the Centre or at the State level is
confined to this 20-point programme.
‘We have the totality of activities in
all the sectors which we discussed
during the budget debate,

But this 20-point programme 1s for
the purpose of identifying the prior-
ity areas in the context of the emer-
gency and to have implementation on
a time.bound bhasis within the next
8ix months only. For example, my
Health colleague naturally has a griev-
ance that family planning has not
been mentioned, not that the family
planning does not have any import-
ance, On the other hand, this has
got to be a continuing programme,
and certainly we cannot say that with-
in six months or one year we are
going to achieve the results which we
want to achieve in family planning.
But still I do agree that it is a very
important thing, and I am sure, dur-
ing the debate, my Health colleague
will deal with it. Therefore, I would
like to request the House to take a
total view of the economy and in that
total view of the economy, how we
would be able to implement this 20-
point programme in a more intensifled
manner with greater commitment and
with greater devotion to this aspect.

Before we go into the considera-
tion of this programme, naturally a
question arises, why this 20-point pro-
gramme now, were we not aware of
the priorities which are required for

thege items earlier than the emer.
gency? This is a question which
~naturally anybody would put.

Mr. Chairman, in thig context, we
have to look into the events, the
‘happenings during the last 3.4 years.
For any natlon to make progress, in
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my view, two things are very impor-
tant, One is a senge of national con-
fidence gnd secondly a national disei-
pline in all our activities. As far ag gelf-
confidence is concerned, naturally, the
gelf.confidence is achieved only by
achievements, It is not as if we are
lacking in achievements, Take, for ex-
ample, the 1971 crisis, the Bangla Desh
refugees. Ten million people migrat-
ed from one country to another. I
don't think there is any parallel in
history where such a large number of
people, who were uprooted from one
area coming to another area, were
given shelter, taken care during sum-
mer, rainy season and winter and were
sent back as they came, perhaps in a
better state of health.

Then we had the Pakistan conflict.
All this in 1971 gave us self-confi-
dence, restored the self-respect of
the nation also, and it is an achieve-
ment about which any nation can
be proud.

Tren I will come to how this confi-
dence got eroded. Then we had a
nuclear explosion. This is also an
achievement about which any coun-
try can boast of, and our respect in
the world for our scientific and tech-
nological achievement went sky-high
even though some people murmurred
about it, that we had a nuclear ex-
plosion and asked where it was going
to stop, in spite of the fact that we
had given repeated assurances, Wwe
are committed to, we have been com-
mitted to and we will be committed
to only peaceful uses of nuclear ex-
plogion and no other purpase, Then
we had u space programme—a satel-
lite. That is another scientific achieve-
ment. Then there is an achievement
regarding the discovery of oil in
Bombay High and more than that,
the wav in which we dealt with the
inflationary situation in the country.
But, in spite of this, a systematic
upproach, if I may say s0, was made
by the OQpposition to deride our
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aqhievegxents, to degrade our achie-
vements, they eroded whatever self-
confidence had been built,

Even, take for example, our sa-
tellite. They said, oh this is only a
Russian achievement and the Indian
scientists have nothing to do with
it, There were cartoons about it;
there were articles about it. I had
gone and seen how all this had been
built up by our scientists, particu-
larly young scientists. But, in spite
of that, there was a systematic cam-
paign and in the same way, with re-
gard to every achievement, the
Opposition—when 1 say the Opposi-
tion, I say those who really opposed
it, not those who supported us—
wanted to see that these achieve-
ments were belittled; because they
thought any achievement of the na-
tion, was not the achievement of the
Prime Minister or even the achicve-
ment of the Government, and was
an obstacle to their political ambi-
tions, This was, unfortunately, 1ihe
attitude which some of the opposi-
tion parties took. And that is wbhy,
the confidence of the nation was
being eroded and in the same way
the discipline, which is absolutely
necessary for any nation to go for-
ward, was, syStematically, if I may
say so, attacked at every point. I am
sorry to say this. From the func-
tioning of this Parliament, going over
to educational institutions or the
functioning of the Government ad-
ministration or afterwards it went in
the name of total revolution, appeal-
ling to the army not to obey orders
or the Police to rebel, for the indus-
trial workers to strike, so much so
they systematically built up oppasi-
tion and obstacle to the various nro-
grammes, and in that process, making
the people feel perhaps we, as a na-
gion, are not capable of achieving
anything. And therefore perhaps we
are condemned forever to the vo-
verty and to the miserable life to
which we have hecome accustomed
in the long course of history,

Programme for Ecomontic
Progress

Fortunately, the declaration of the
emergency his brought about a com-
pletely new sjtuation. This is ac-
cepted by even the most violent op-
ponents of the declaration of emer-
gency. And it is in this context, we,
as a nation, will have to find not
only opportunities tp accept these
challenges as opportunities and try
to achieve things so much so this
confidence will be rebuilt, self-confi-
dence of thie nation will be rebuilt.
There would be discipline not only
during the emergency as a tempor-
ary measure, but this will become
part of our national life and this is
what we want to achieve as a result
of this emergency, It is in this con-
text that we have to look into the
various programmes,

I mentioned about the inflationary
situation that prevailed in the coun-
try. As a matter of fact, this was a
world phenomenon and with very
hard, if I may say so, and some
harsh measures also, we tried to
contain the inflation; and we had
achieved the results, which no other
country, I am prepared to say, in the
world has achieved so far, I would
like to give some figures; taking
April 1974 and taking the world as a
whole,~—Of course, the socialist block
does not come into the picture, be-
cause it is completely a different
sytem altogether—In Aprii 1874, the
inflation was running annually at
146 per cent: in April 1975, the
figure was 14.4 per cent, If you take
the developed area alone, in April
1974, the inflation was running at
the level of 123 per cent per annum
and in April 1975, it came dowgn to
11.8 per cent. If you take the less
developed area, it was 29.4 per cent
in April 1974 and in April 1875, it
came down to 28.8 per cent, all the
developed countries taken together.

As against this, India’s achievernent
wag 30.1 per cent in April, 1574 and
8.6 per cent in April. 1976. The trend
has continued and, as on 12th July, it
is minus 2.1 per cent. If anybody
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should say that this Government has
nothing to speak of about its achieve.
ments, certainly, as far as I could see
in al]l the international conferences
and in a recent Conterence which I had
attended, India was cited as an exam.
ple for containing inflation. But we
are aware that we cannot be compla-
cent about it because this is a danger
which may erupt at any time. The
hon. Members might be aware that
after reaching 6.5 per cent, after April,
1875 and during May and early part of
June, there was again a rising tenden.
¢y. That is why we had again to re-
view the situation and had to tighten
up various measures with regard to
the credit policy, the financia}l discip-
line, which the Central Government
and the State Governments had to
adopt so that there might not be deficit
financing and there might not be
again loosening of the credit system
leading to inflation, The trend was
reversed. We have now reached
minus 2.1 per cant.

Now, if you take into account the
post-Emergency situation which is de-
veloping, I am sure, the week ending
26th would give a better picture. But
what is important is that we have
arrested the inflationary situation and,
compared to varioug other countries,
we can be really proud of this and this
should give us some confidence that we
are capable of managing our huge
country. It is not & small country, ¥For
example, any country which 2ould be
compared with our country's achieve-
ment would be Singapore where it was
13.9 per cent in April, 1974 angd it
came down to 3 per cent in April, 1975.
But Singapore is a city, a small area
with a very well developed economy
there. But it is a completely different
situation in a large country like India.
If you look to other countries, very few
countries have brought down the infla.
tionary level, as a matter of fact, bet-
weoen 1974 and 1975. When I looked
at many of the very well developed
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countries, I found it had been on the
increase. Take, for axamjile, the Unit.
ed States of America, It was 10.1 per
cent in April, 1974 and 10.3 per cent
in April, 1875, only a marginal increase,
In United Kingdom, it was 152 per
cent in April, 1974 and 21.7 per cent
in April, 1874. I wum told, there
it is running now at the rate of about
40 to 45 per cent. In Yugoslavia, it
wag 19 per cent 1n April, 1974 and
23.9 per cent in April, 1975.

If you come to developing countries,
in Argentina, it was 12.0 per cent in
April, 1974 and 68.5 per cent in April,
1975. In Brazil, it was 25.2 per cent
in April, 1974 and 31.5 per cent in
April, 1975. Then, you take Chile—I do
not know how they survive there—it
was 747 per cent in April, 1974 and it
was brought down to 371 8 per cent in
April, 1975. In Israil, it was 36.3 per
cent 1n Apnl, 1974 and 42.6 per cent
in April, 1975. This 1s how the world
picture stands.

As 1 emphasized at the time of the
Budget, this situation has been brought
about by monetary and fiscal control,
by reducing the money supply and
thereby reducing the demand. But,
certainly, this cannot be a permanent
solution,

The permanent solution lies in grea-
ter production and with production
being available to the large masses of
the people at reasonable prices. That
is why I thought I would place before
this House and the country the current
economic situation, and how it hag been
like this year. Naturally we attach
great importance to sagricultural pro.
duction because that not only provides
the foodgrains and other’ food articles
required by the commumity, but it is
agriculture which produces an impact
on the raw materials required for our
industries also. Therefore, from the
point of view of agriculiurg, fortunate.
ly we have had more thag the normal
monsoon—though certainly I don't

/
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claim that emergency has brought it
about, Till now, it has behaved very
well and the prospects are that (as
forecast by our experts) this year it
is going to be a fairly good monsoon
and it is the monsoon which prevides
the basic wuter requirement for
agricultural production,

In addition to that, another factor
which gives us confidence and en-
couragement is the availability of good
seeds thig year. Because of the
measures we took last year in combin-
ing the Seeds Farms Corporation and
the National Seeds Corporation this
situation has been mainly brought
about; but it is not only the combina.
tion but the man,the fact that we
have been able to find a man to take
charge of the organisation. If today
the Bharat Heavy Electricals is able to
stand comparision with any other, not
only in India but anywhere in the
world, it 1s only because we were able
10 find a man to take the~leadership of
it. In the same way we have found a
man who hag the expertise and who can
give leadership in the field of seed pro-
duction and management of seed
farms, Shri D. P. Singh, who was Vice.
Chancellor of the Pant Nagar Universi-
ty, and within six months we could see
1.

Therefore, the availability of good
seeds is another factor which gives us
confidence and this year the produc-
tion could increase significantly.

The third factor is fertilisers. We
definitely ‘'have enough stocks of ferti-
lisers and if these could be used effec-
tively, this also could give us very
good results. It is for that purpose
that we have brought down the prices

of fertilisers.

Therefove, taking all these factors
into consideration, there is now a cer-
taln amount of confidence that our pro.
duction during the Kharif season will
reach the targetted figure of 60 to 70
million tons and our effort should be
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that during the Rabi season these fac-
tors are further improved upon se that
we can get round about 48 million
tons which was estimated for the year
If we can reach a target of 110 to 115
million tons, that should be a good
enough figure to give us confidence.

But one lesson which we have got
to learn is that is the food situgtion
deteriorates, the entire situation gets
effected. We will not be able to an.
swer anybody if he is hungry. We
cannot say “look at our achievements
in the satellite and unclear flelds and
in other areas”. Thig will make no
meaning to him if a man is hungry.
Therefore, food is all-important and if
we are safe on the food front, we can
take risk on any other front; but if
we are not good enough on the food
front, whatever may be the other suc.
cesses, it unfortunately does not make
any meaning at all. That is why, dur-
ing this year and last year also, we
did not want to take sy risks and we
are having sufficiently significant quan-
tities of food imports during these two
years. My only apprehension is that
we should not get into the habit of re-
lying on imported food-grains. We
paid very dearly during our PL 480
days—the days of our reliance on im-
ported foodgrains, may be on conces.
sional terms or even on commercial
terms.

Our effort will have f{o be to tee
that, on the food front, we become gelf.
sufficient and self-reliant, and there
are signs now that it would be possi.
ble for ug to reach the stage of self.
sufficiency. If we are importing today,
1n spite of the brighter prospects, per-
haps, this would enable us to build up
a buffer stock which is absolutely
necessary to manage the situation,
For a country like ours, as a matter of
tact, a 25-million buffer stock would be
the best. But the minimum which
would be required to manage the
situation, particularly a situation of
two continuous droughts, would be 12
million tonns of bufter stock. This,
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*!n tha ‘same ‘way .on the industrial_‘

‘  ': side--l -am sure my: coneague the In.
. dustries Minister, would be interven.

- ing in ‘this debate giving the figures—

.our-estimdte-today, taking irto account
the .availability of power which was .in
* short“supply ~ last year, ‘taking into
‘gocount the -various raw materials
which were 'in short supply last year
bt - the -supply df which fortunately,
this ‘vear ‘is -comparativély better,
tAking into account the imports of raw
materials we have provided for and
the foreign exchange we have provid-
ed for, taking all these into account,
isthat the industrial prospects should
‘be -much better than last year.

"In addition to that, as I have already
stated, 'the Emergency . has provided
the discipline. The excellent and the
magnificent way in which the working
population hag responded to the Emer-
gency is, in my view, the most en-
couraging factor {oday. It is not
because of any fear. The millions of
wotrkers need not fear about Emergen.
cy of MISA or any such thing. Which
Government can afford to put millions
of people under detention? It is a
very healthy reaction to this Emer-
gency because they feel that, qualita-
tively, there is going to be a change in
the direction of our economy, that
‘more and more poorer sections of the
people and the vulnerable sections of
the people are going to get a better
deal. “‘Therefore, with these combina-
“tions, .it should be possible for us to
reach at least five .to six per cent in-
¢rease in industrial production . durmg
- this year. This would mean, taking
into account the agricultural _prospects,
at least five to six per cent increase

" jn the total GNP which is the target we
- have been. aiming for quite a number

of years. Perhaps it is ‘eft to us to

" achieve this only by a. declaration of
: Ernergency. ‘But what is important is'.'

,m am try“to bild up. So, on the' L

_ ,trowth tor us. Thia alone 'waould m
W‘tm&l front, -

‘us Inrward to sradtcate poverty

I was menﬁoning about “the lndus.
trial relations 'and the response trom
the workers. I think, -this is the op-
portunity now to institutionalise
workers’ participation in & meaningtul .
way. Till now, workers’ participation
meant only having a director elected:
to the Board of Directors. In my view,
it .had -abgoultely np mearing whatso-
ever. That is no participation at all.
That is why, in the 20.point program.
me, this participation of the workers
in the industrial production program.-
mes is given a prominent place, and I
hope that particularly my friends who
are acquainted with this area will be
able to help us to evolve this new sys-
tem, the new . institutional set.up, for
workers' participatirn. We have vari-
ous models the Yugoslavian model of
self-management programme and the
other models. But we have to svolve
a system which would suit our own
genius and our own conditions. This
is what is important. It is not as if
we do not have ideas. But what is
important is that we should try to id-
entify the warlous alternatives avail-
able. Perhaps, quite a few alterna.
tives may have to be applied in the
various areas; perhaps, one system
cannot be applied to all the industries.
We may have two or three alternatives
and have some experience of working
these alternatives, so that we may
evolve our own system of workers’
participation. What is impostant is
that the worker should have a stake in
the .better working of the industry .or
organisation. Now, what has heen our
approach .to. bonus? We started with
4} per cent bonus ang thep - we in-
creased it to 8-1/3 per cent; whether
there -is profit or.not, whether there is
production -or. not, this- 8.1/3 .per.cent
honus is to-be given. M*halm
But, that does not provide a stake .in
the better performance :of the industry
80 far as the -worker.  is. concermed

;‘.becauae he gets his wage—-—bonus is
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considered to bé a deferred wage.
Therefore, the existing bonus system
does not provide the answer. We
should have something else for this
purpose. This 1s where leaders like
Shri Stephen, Shri Indrajit Gupta and
others will have to glve us the various
alternatives and some ideas, so that we
may go forward with these various
alternatives so0 far as workers' parti-
cipation is concerned.

It is only on that basis that we will
be able to make a surer foundation
for pur industrial development, whether
it be in the public sector or private
sector. If we have no faith in the
private sector, let us leave it aside for
the present, but can have it at least
in the public sector so that there would
be no conflicts and confrontations in
the public sector? How to achieve it?
This is the time, in my view, to think
on these lines and bring about a new
situation. It is on this hasis that we
look forward to a brighter future.

The other aspect is, it is not mere
production which is important. What
we produce also is important and for
whose benefit we are doing, that is
much more important in my view. That
18 why, we could have a general pro-
duction level of even ten per cent, but
that production may not have any
meaning to the large masses of people
and, therefore, we will have to 1dentify
these areas also, where we have to
have greater emphasis. Even if some
industries have come about in the past
which have no meaning, we cannot in-
terfere with that because it has its
employment problem linked to that,
but at least in the future we should
have our priorities properly fixed so
that industries which have meaning
with regard to mass consumption goods
will have to be given priority. It 1s
not that merely production ‘is impor-
tant; we have learnt a bitter lesson in
a hard way that the distribution also
is as important as the production sys.
tem. Without the distribution system.
even with production, we may run in.
to scarcities. Even with 110 million
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tonnes of production,. we would’ have
scarcity and famine conditions existing
in some parts of the country. A pub-
lic distribution is also a must. These
are the things which are highlighted
in the 20-point programme. Naturally
in this process, the emphasis hag been
laid that while the nationa) produc.
tion increases, the GNP increases, the
major sharer in the benefits arising
hereafter should be the lower gections
of the people, those who are living
under poverty conditions today. And,
therefore, our production system and
our distribution system will huve to
cater to the needs of those who are
living under sub-standard conditions
today, so much so that continuously
the benefits accrue to these sections
rather than the benefits go to the al-
ready affluent section., This is vrhat
we have {0 keep in mind and as a
matter of fact, this is one of the basic
stategies which have been identified in
this 20-point programme that more and
more we should take care of the less
affluent and proverty-striken section of
the people,

These are the various aspects which
will have to be kept in mind while dis-
cussing the 20-point economic program-
me. I do not wan{ to make a major
speech at this juncture; if necessary,
certainly I will have to make a reply.
Some more points, I am sure, I will
have to make in reply to the many
points of the hon. Members. But I
would like the hon. Members, while
approaching this motion and the emer-
gency and the economic programme,
to keep in mind the broad perspective
which I have tried to lay belore the
House.

With these words, I beg to mave the
Motion for the consideration of the
House,

MR. CHAIRMAN: Motion moved:

“THat this House takes note of the
New Programme for Ecanomic Pro-
Zress announced by the Prime Minis.
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[Mr. Chatrman) lation' for the Protection of Agri.

ter on the 1st July, 1975 and laid on
‘the Table of the House on the 28th
July, 1975.”

Some hon. Members have given
notices of amendments; they may
move them if they wish to do so.

‘SHR1I M. KATHAMUTHU (Nega-
. pdttinam); 1 beg to move:

That at the end of the motion,
the following be added, namely:—
“and callg upon the Government
to take immediate steps to rectify
the defects of Tamil Nadu Land
Reforms (Fixation of Celling on
Land) Act, arising out of non-
compliance of the Central guide-
lines in regard to ceiling; Family
Definition and other provi~
sions”.’(1)

SHRI LILADHAR KOTOKI (Now-
gong): 1 beg to move:

‘That at the end of the motion,
the following be added, namely:—
“and approves of the same and
urges upon all concerned to take
effective and expeditious steps for
its implementation™.’ (3)

SHRI S. M. BANERJEE (Kanpur)"
I beg to move:

‘That at the end of the motion,
the following be added, namely:—
“and calls upon the Government
to associate the progressive poli-
tical parties, Trade Unions, Kisan
Sabhas, Social, Youth and Wo-
men’s Organizations at all levels
to make the programme g guc-
cess™.'(4)
SHRI M. KATHAMUTHU: I beg to
move:

“That at the end of the motion,
the following be added, namely:—

“andl further recommends en-
actment of 3 comprehensive legis-

cultural Workers on the line of
Kerala Agrienltural Workers’
Act"(5)

SHRI RAMAVATAR SHASTRI
(Patna): 1 beg to move:

“That at the end of the motion, the
following be added, namely:—

“and further recommends—

(1) nationalisation of all the
75 monopoly Houses in the
Country,

(2) nationalisation of Sugar,
Textile and Drug industries, and

(3) provision of specia] eco-
nomic assistance for the deve-
lopment of the backward States

in the country; and

Calls upon the Government to
take immediate steps to weed ou*
such elements in the Government
who are lukewarm to the policy
announced by the Prime Minister,
are not committed to the 20 point
economic programme and are
having any link with R.S.S.
Anang Marg. Jamate-Jslami and
such other organisations and in-
drividuals”., (6)

SHRI INDRAJIT GUPTA (Alipore):
I beg to move;

"That at the end of the motion,
the following be added, namely:—

“and further recommends that
the said programme be extend-
ed to include:

(1) Nationalisation of the su-
gar, textile, automobile and jute
industries;

(2) Implementation of the
Hathi Committee’s recommenda-
tiong regarding the drugs and
pharmeceutical industry;

(8) Setting up of popular
committees with gtatutory pow-
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ers to implement land reforms
and other measures; and

(4) Improvement and expan=~
sion of public transport services
in all major cities and
towns”.'(7)

SHRI RAJDEO SINGH (Jaunpur):
I beg to move;

‘That at the end of the motion,
the following be added, namely:—

“and calls upon the Govern-
ment to adopt gn accelerated pro-
gramme for the Development of
economically backward regiong in
the country in general and 15
Eastern districts of U.P. in parti-
cular”.’(8)
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MR. CHAIRMAN: Mr. Jha, you
have already taken 40 minutes. Now,
how long will you take to finish your
speech.

SHRI M. C. DAGA: Sir, it is a very
important point. From the begin-
ning you must regulate the time.
Kindly regulate the time in such a
way that each Member ig allotted not
more than 15 minutes.

(Interruptions)

MR. CHAIRMAN: It is for me to
regulate the time,

SHRI HARI KISHORE SINGH
(Pupri): Sir, I would request you to
give more time to Mr. Jha. He is
making points. You may not agree
with him at the moment. But, I think,
this being a more important debate,
more time should be allotted.

MR. CHAIRMAN:; Mr. Jha, you may
take five minutes more.
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MR. CHAIRMAN: 1 have got before
me a very long list of speakers. So,
ten minute is the maximum which can
be permitted to a Congress speaker.

SHRI MOHAN DHARIA (Poona):
When the motion was moved I was
in the library and that is why, I was
a bit late. Now, I should be allowed
to move an amendment, notice for
which has already been given by me.

MR. CHAIRMAN: The stage when
the amendment is called for, is now
over. (Interruption) Please listen to
me. As far as I could see, I have to
give you g ruling. I am not going to
bar you. At the time when you were
called, you were not here. The amend-
ment was not moved. The nature of
the proceedings now is that along with
the resolution, the amendments are now
under discussion. The question is, when
the discussion is on, wh2ther amend-
ments could be permitted to be moved.
Maybe, at the last stage, somebody
could consider it; the person in the
Chair could consider it. I am not
barring it here. Anyway, I do not
think you can now move the amend-
ment. Permitting the amendment to
be moved when the discussion is on,
I think, is not proper. The matter
will be there and somebody will con-
sider it.

SHRI DARBARA SINGH (Hoshiar-
pur): I would request you to extend
the time, because this 20-point pro-
gramme ig a very important pro-
gramme. Everybody would like to
place his ideas; and the Government
can assegg all this and take care of
all their views.
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MR. CHAIRMAN: Let us start with-
out wasting the time of the Housp. I
have given a broad indication, (Inter-
ruptions) Mr. Dharia, I have told you.

SHRI MOHAN DHARIA: I am not
opposing your ruling, Sir; but it has
been the practice. I am in the Parlia-
ment for the last 12 years; and if
somebody is delayed for private rea-
sons, it has been the practice to per-
mit him. I would request you to con-
sult your office. But it has been the
practice that amendments are allowed
to be moved, on such grounds.

MR. CHAIRMAN: As far as I am
concerned, I have given the ruling.
My ruling does not bar you. That is
there. It may be beford the final
stage comes. (Interruptions) anyway,
the question is that the resolution,
along with the amendment, is now
under discussion. The discussion has
started. When the discussiopn is pro-
ceeding, no amendment can be per-
mitted to be moved.

Now, Mr. Goswami.

SHRI DINESH CHANDRA GO-
SWAMI (Gauhati): Mr. Chairman,
Sir, I am thankful to the hon. Fin-
ance Minister for bringing this mo-
tion in the House. It hag given us
an’ opportunity of discussing this 20-
point programme. It is in the fitness
of things that we should discuss it
in depth angd in detail, because I feel
that the future of the politica] sys-
tem of this country and of the insti-
tutions which we cherish, to a great
extent, are dependent upon the suc-
cesy or failure of implementation of
this 20-point programme. Sir, it
needs no saying that this programme
hag received widespread support from
all gections of the people; and in fact,
one of the basic grounds for the peo-
ple’s support to the proclamation of
the Emergency, among other grounds,
hag been the declaration of this pro-
gramme by the hon. Prime Minister.
It has given a new enthusiasm and
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a new hope to the people—people who
are suffering great hardships during
the last few years. The Finance Min-
ister has dwelt at length on the shape
of the economy through which the
country has passed during the last
few years; and the last year has been
one of the most difficult years that
the country has had to face in its eco~
nomic front. It iz unfortunate that
when, due to various cases—manmade
or otherwise, mostly causes beyond
the control of the Government—pri-
Ces were rising every moment and
every day, attempts were made by
some of the Opposition parties to
crcate a climate of defeatism and
helplessness in this country. We
know, sir, that when the emphasis on
production was the necessity of the
day, there were attempts by these of
the Opposition parties—parties who
are outside this House to-day—to
create atmosphere where the wheels
of production might stop. We know,
sir, that last year alone, 16 lakhsg of
man-days were lost due to labour
trouble. The Railway strike alone
caused this country 5 loss of Rs. 124
crores. After the declaration of this
20-point programme. one of the criti-
cismg made is that the Prime Minister
has said nothing new; and the other
criticism that has heen' made, just now
bv mv friend. Mr. Rhogendra Jha. is
that the programme. by itself, does
not give a new direction to the eco-
nomy which can prevent the ills of
the economic svstem of this country.
Sir, the Prime Minister herself has
admitted that in thiz 20-point pro-
gramme, she has said nothine new.
Tn fact. she has prefaced her speech
bv saving so. In fact, T fral that for
anv Prime Minister of our country.
belonring to the Congress side, to say
something dynamically new on the
economic front is almost impossible.
That is because the Congress through
various resolutions for so many years
has given such a direction to this
country that it has taken into account
the vital economic needs of this eoun-
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try, and hardly anything new can be
said which has not beent said before.
The Prime Minister has also said that
we should not expect miracles, that
the fact that this programme hag been
announced does not mesn that there
wil]l be an end of the evils of the eco-
nomic system and that this program-
me only emphasises the necessity of
seriousness and dedication towards its
implementation.

Mr. Bhogendra Jha has complained
that in this programme there has been
no change in the basic direction of
the economy and, therefore, the evils
of our economic system cannot be ex-
pected to be rooted out. Let us not
forget that. This programme by it-
self does not give a new direction to
the economy. It is only an' enuncia-
tion of 20 basic features on which
omphasis is sought to be laid by the
Government, but this is not the only
programme that the country is going
to pursue in the vears to come. The
basic programmes of the Government
have been enunciated in various othet
resolutions and declarations. They
are not substituted by +his program-
me, but only supplemented.

This programme has evoked great
enthusiasm because it gives very great
importance to the down-trodden peo-
ple of this country. It is our greatest
misfortune that those who have con-
tributed most for the economic pros-
perity of the country up till now have
not been benefited by the indepen-
dence of this country. On the other
hand, those who have benefited most
after independence have made virtu-
ally no contribution to the prosperity
of the country. So, this programme
tries to give benefit to the people who
have contributed most to the progress
and prosperity of the country and it
also emphasises that those who have
benefited shall have to make their
due contribution to the national main-
stream, be it voluntarily or through
coercive measures,
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Agriculture today is the mainstay
of the economy of the country, but
statistics ghow that today 10 per cent
of the agriculturists occupy 56 per
cent of the total agricultural land.
The agricultural labour force today in
this country is 47 million constituting
38 per cent of the total workng force.
And there has been an increase of 32
per cent in this force during the last
decade from 1861 to 1971. ‘This agri-
cultural labour force definitely con-
stitutes the main force on which the
progress of the country depends, but
what is their fate? Their per capita
annual income today is only Rs. 2583,
and they get work only for 200 days
in the year. Unfortunately, though
we were talking in terms of land re-
forms and improvement of the eco-
nomic conditions of the rural poor for
the last so many years, our girection
to a certain extent was hazy and
therefore, we did not place much
emphasis really on removing the
hardships of these people. Hence, a
new direction is glven in thig pro-
gramme that there must be a mini-
mum wage for agrcultura] labour and
that it should be implemented and the
minimum wage may vary in different
States according to the conditions pre-
vailing there.

We also know that 638 per cent of
the total agricultural population of
our country is under debt. Today’s
newspapers have reported that rural
debt upto 1971 amounted to Rs. 4000
crores. It must have increased by 50
per cent during the last three years.
Till now no real effort had been made
to tackle the problem of rural indeb-
tedness. Hence, 5 moratorium has
been declared on the rural indebted-
ness of agriculturists in the lower
rung.

T congratulate the Finance Minister
on deciding to set up 50 banks in the
rural areas by 2nd October because a
mere declaration of a moratorium is
not sufficient since it shuts out the
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only borrowing avenue gvailable till
now, namely, the money lenders,
without providing an alternative
source. This problem is stupendous
and hence, while welcoming this step,
I urge upon the Finance Minister to
consider seriously how he can em-~
brace 10 million people within the
next few monthg through banks or
other financial institutions for meet-
ing their needs.

Today at last the question of urban
ceiling has also been sought to be
tackled in detail and depth. Black
money today is creating havoc in this
country. In fact, a report in today's
Hindustan Times makes interesting
reading:

“A gurvey of 75 luxury houses in
Maharani Bagh and Greater Kailash
Colonies was conducted by two par-
ties of income-tax officers, includ-
ing women' inspectors.

During the operation on¢ of the
parties came across g house in the
Maharani Bagh area fitted with 9
air-conditioners (mostly imported),
threc refrigerators, five cars (three
of them imported), five geysers,
seven costly carpets, several chande-
liers and other luxury items. The
value of moveable property found
in the house is placed at about Rs. 5
lakhs.

A retired grmy official occupying
a luxurious house, was owning two
imrorted cars. six air-conditioners,
half a dozen big carpets, a refrige-
rator, a deep freezer, radiogram and
also possessed a motor-cycle and a
scooter. He maintained a retinue
of five servants with a pay of Rs.
1,100 each per month.

The other tax dodgers discovered
included claimg for tax deduction to
the tune of Rs. 27,600 towards rent
paid for business premises. On in-
vestigation, the incometax party dis-
covered that the ‘business premises’
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was confined to a room in the ger-
vants’' quarters.”

it looks like a story out of the Ara-
bian Nights. I am happy that at least
some sort of beginning has been made
in regard to urban ceiling and also
socialisation of urban land, and an
all out drive has been conducted to
find out and punish those who are
irying to cripple the economy through
black money.

The other important aspect of this
programme ig that it touches those
other sections of the community
whose case deserved special conside-
ration. Some effort has been made to
give help to students residing in hos-
t°ls by providing them books at rea-
sonable rates. The raising of the in-
come-tax cxemption limit from Rs.
6,000 to Rs. 8,000 is welcome though
one would have expected that it
could have heen raised to Rs. 10,000.
The unemployment problem has been
sought to be tackled by amending the
Appre..ticeship Act, but we must pro-
vide for the employment of at least
one person in every family in the
country.

For the effective implementation of
this programme, we should not de-
pend solely on Government machi-
nery. We should try to utilise the
human resources available in this
country and place reliance on non-
governmental organisations and pro-
gressive political forces, students and
otherg shall have to be associated be-
cause no country has succeeded mere-
1y through its governmental agency.

The future of this couniry today, to
a great extent, will depend upon the
successful implementation of this pro-
gramme. If we fail in implementing
thi; programme, the people will lose
all confidence in the politiclans and
the political system.

In this connection, I cannot refrain
myself from quoting a favourable
quotation of Jawaharlal Nehru: “You
cannot cross abyss by two jumps.”
One can crosg an abyss only by one
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jump. We have reached a point of
no return today. If we try to cross
it by two jumps, we shall be falling
at the bottom and will never be able
to climb out of it again. Therefore,
the Government and if we want to
survive, the political force shall have
to have all the dynamism and with
that expectation, I congratulate the
Finance Minister for the steps taken
and the Prime Minister for her dyna-
mic leadership in declaring this econo-
mic¢ programme and the Finance Minis-
try for giving us an opportunity to
discuss it in this House.

st Ty gy iy (sweEmy) ¢
gwmfa oft, srarasrd feaft & ang
uF 77 af @dT, OF A AT, O A%
IEATE, UF 9 TAMET 71 XA g1 7@
T\ wumw gdAr A fosr 7R wgw 3B
g, faa @ & wez1 H, 98 WIATAAF
2115 aut & s @RI wias
79 3.5 wawA & WRAA TG )
1T 1973-7 1 4T 6 MATF -~
F1&fte § 71 TR TanA® 0T @
AT & geaTET § LT Wi FHT gE )
qfrfeafaar, o sraa & art 3 s &,
qut %7 THT ¥ IqreA 7 FAY g€ 1 TW
g9 qqt w=@ g1 @Wr & }Y fow anqt &
B & §ed ¥ gaw us geuar &y ¢ fE
garT @t #1 gearew 6 wfww & w0
g o 114 fafeaw 27 wvw &
IR F FOG T TFF WAT | gy
9FIT WIGTE IeqET & wrEeq §
5 %1% 6 sfawa F Fawr T 7€ §

fog a7z & auy faa A&y ot &
g1 41 fo dw #) sravaway, fafawm
FATR ICATEA Hi F9AT 591 6 Nfawa
gx T &Y =Trfgn 1 w5, 6 wlvwa
F A1 FoqAT FT § IW IF GET I
& & ag srarasrelta feafa w1 20 e
TR Y AT FFAT FA-A17F & qra
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Y, &8 9Ty f wfvaw safeg ag ago
ARY 4 9 faF1q & A | @ WaT-
frfrerm wT grn fa srfa san s
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g% wrigs famg #1 & $T A g
W% ? IYHT qIY T7HTVY FAHEIA,
wifew qrewt ¥ wmatfag w9 ®
S HE | WY GG ART B M@ F@
2, U8 T Wew IETE, WX EEIY Xq
arq £ drAr g &, oy 7 e
g @gua g g 1 wifEe g
& fegEt &1 qw § i fdm Sy
# mogRl &1 W g A & e
wafag & 7@ | wagT AT feam oF
w1 T g9 &, adY wAeia g wfwa ad)
gad wias @ | I F T qFIY
g1 & ad § fra & ar@ 1 100
A 72 wEH A § @, SfET gl
T FTATT WIF % 39 feafg g7 &
g gur & ot g w9 EE g
fa | ST WARTE W AT ¥ T R
qgq gl a4y &, sEwr @EErq
gar wfgd | et s & fawey
wifgy fora® org g9 &, 9 &9 ¥ &4r
wAT FATEAT &, Forg® arw gt Ay &
¥ meg s¥w & wovawd TATH § war g
vgt @Y ¥ 33 @fug v faamdl A%
ghaw & 70 & 9% 9 1% qraw
adr, 9 fage fafa § o), wiwfas
feafa &, @5 adm & 1| & Sewt iy
wgar g i s i w18 e w1 g,
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® gy & 1 fa migdT WY uF FET
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STeaws % YRww A a7 A faur
T, S9FT 99 ¥ 9g, fEg wdw ¥
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FATAT ATT |

T THR] W9 3@ T W q3W F TG
T qut gr g, agrafear g, agr oA, 2,
FgeNT WIT TR Srq1 Ofeqr 7w wdr
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QU A g B ST s gw W &
Fraqe WY AT fard Y swaeyqr A
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¢ agT AT AW A FAA A7 gfawd g o
Tt wagt a3 ag sl sarer § LaR
g awedrE Agy g & 1 g awdrE
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&4 sqr fagr war § 1 agi 9T WY Ty
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faseft faer sra &t w91 a0’ IPAT Y,
fagre &1 gorea™ wift &7 faasr gwar
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YT &I qA TG &7 g W FY faew
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T gl y wrar § w17 forgdt diw
v g § 1 ol a7 wia €A WY
wm &1 guT gAY EuT §mw § a¥
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FoqAT #Y g | =g 9 Nfawa ag
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TR EFIT HY qUq AT HEr § )
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mfew o faselt F S I a8
T g ZieT & 1 /I W AT Qw-are
# WY, @ 20 waar sqrer fased
FUET & qHAT



115 Mation Re. New

Programme for Economic

Progress

[ qro Wi G ]

g G & R ¥ ¥ wgrer
7 g #X fod oft ¥ fe oy WY
drraTe Y §, 9@ WY Gwgfew
arew, arfoelt Aww, & wow @
T &1

# ag ft w9 won f& qw MY
A 9x, fow N v 3w w2 §
T @ s ¥ qEy qwd Wy
20-q7%E Nt ¥ oW 3 & faafay
¥ 6,000 %90 § FIT FT 8,000 §IY
ar e A af Y1 TW QW ;@AY
10,000 TIX &% FT 2T Arfgw 9t
8,000 T WX 10,000 T &
fa™ Y umeEr iy oSy ®
UREHZ T A TFT HTH AT &, WX
T ama o ¥faw W & wEww
FT g7 AMA 9 96 AT S, @
qgA SATET FIART AT

HE® WA AT GAUEHTHCE HAT &
QA & R ¥ FErar & & o o
SfrEg W ®T WA 5T w Y
¥ WX SArET % 99 a9ar &1 A
e § v =iw & ® gEe A
v & fog wAWE FE ¥ fau
WN B aull ww A9 ) feaRay
FE T WHT Q7 T I W 40
a1 50 TE 3R TWIHT I 9 JrHy
THFR FT I ;T F gre ¥ 7 BT F}
g7 ¥ W F® fG¥ wd | Iy @
AT & werd ¥ FrY, G T &
¥ fAg W 912 I wrAwT, g
#r qIFl ) W Rfefeder aig
wEat I ¥ T g fr
¥ gETE 9T gaEREr A fear s
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JULY 381, 1975

Maotion Re, New 116

Programme for Brosomic
Progress

fomawarl (wTaw) & it &
WET TS wgr wwaT § 1 gH ag dmew
wifgy e weowm ® wr qug § W
W OATEEY & oemew g ) SR
FLUA & Aqra a% F oy Ird, N
FUT H AT FF Y AT )
wmdw, e S BEie A
9T Y & aR ¥ w9-g3a) =
nMITT ) Aara o g | @A
g dw wEw & Ty Bt § faear
&, vt g o § W ¥ 3y
»: o9 frelt & fgame & faemr 8
¥ snfefefoas dfead 7 @ & frogm-
qarr F Hard qgy V@i )

Foraaart & & wgw g7 2
ux, fagmaar, @y, a@mQ wieR-
AT AT TR, ST, T giv
&% ARl w1 9y a%
ferwaemt &1 aeww &, e Wt
TR ¥ a9 F fag 39 ® e
HEAT TFAT §1 AT ¥ T IR
o ¢, T TR R ¥ aw v
avearg wEr faedt &, faamd w %
WA & AT SR § A
IE B FATQ ATG 9T @ HIH
qga ¥ 1 ag ¥@ fau foag Aar
wify 97 orar & 5 9 dww
¥ gy $ET 9EAT & 1 9 Ow Awg
g9 99 a7
R/ # "ew e 5 oge famaa ¥
AT W O WO I 4 706 7 #1%
TARAG DT AT §—FW) ®1-Tadey
&1, 7Y dame afafr s o w9, Rrar
gfer #11 foe ag swdsr & fad
oF &, 2 TR R, g Uw TR &
fore st gar &, 9t aoy R agt
Wt ¥q g of  fom 1% wifigg o
R w1 BT Y &, O A aw aw
grefl @, w a% 5 @@ & wwko



117 Motion Re. New 'SRAVANA 9, 1887 (SAKA) Motian Re. New

Programmi for Economic
Pregress
frmitdmragiad ) TOTHEA
W @ & fau surer & sy aw
fatrr 1 & qowar § f ww ag ol
wt T &, w9 5 gdegw foerea
5y 9 |

FETd MER TR wge faew
% ggfagn, oreaTg Ok wE T
femy & Jfdw sw & I @ owa-
FTTI FIA & | ¥97 qvHC q, v oy
AR &, 3g 719 fedt g€ & f %) g
Fre &7 W awR § wd e,
or7 Ft & e 8§ 7Ar "o S
I g AW Flq FE AR § |
FE AIRAS & AT § 957 96T @
%7 a1 aere frar s wrfey ) &
AT (AR FARTT § Fga7 fof et
I T AIEHFT 3119 FT T &
7T 3 § | 99 gH A e afgg £
g FT fagr &, ar fex | 7 wifess
311 F WY IR & 71T w1 B faar
W ? owrE gt jAar9w fEem}
g % wWaX TER A wod smiR
A9NaT §, Wife IT F7 wifewT 311
T TgET e § 1| HF IIT Wy Wy
g f& srfewar 311 & q=E & Ao
fear a2 | “gra ove wT & wude
faeew #Y woamAT T1fET | X O waw
B 4g I FAT AT R R e
T FE, a1 AT A0 T s
W¥ §% I B q¢ T A EAW, 99 A%
I FH A A |

aeaTd wst ¥ wh o g A
2 FEA  wEewE w owwl W
fer s wifge) @ & wemn
N & qel, maedfafady  asY
BRIDT *) &H $3@ W W T

FEHL OHPAT W AATIAGRE

Programme for Economic
Progress

QWM & FAGAT 1 JTF R
aaeag AN =T |

wgT a% @ T & oque waEd
#T qEAF &, AT THETD AHAAA
§  FT TR TIHAHCAT H7 AT
AR ®Y T qFAT @ | ATHFG WA ATAY
¥ g X TF WIST W ATHH
giar & 1@ a<g a8 T W A
g, fae & g9 wamat o s
gt wefrg greiuw & fag
¥ oF gAm g 5 “Feme s e
T I F FO9 Ft 99 foag &
50 9CHE § SART ANT ATA-HIiRTwTew
gl X g A& & fasger sgamT
wifgr fe @@ N swaEd fre qtE
T e

wa ¥ uF W & Ty FUNT Wiy
gew FE |
‘ST T AT § THERT TGN § ATAT H7 )
ag frete T @ 1 wag TAl w1

(ol Jobs ) GO0 B o2 o]

wl Loohilydl ¢ ol o gio Klo
Ko o ] ¢ I Bp Slaxit

o 3o Hhl oS cadl S
d oyl K &S Ly -lg WS
. 2l

<& flaa e éW &
oy regsts <l

utxu'ﬁ J,L'J
u{n u,J'UQo,ﬂ ‘_’s,b

duun..(i'

118



Motion Re. New
Programme for Economic
Pragress

[odey WS wst ré]

d"m e opl¥ Lnme gl
Sl £ 55 QiU Lgehspyeg] —=atla
— 2 W lpt o eyl (u S
4 il L S & il
e =.au -~ p’ésl ._,c)”" w‘*’
P IO UL S EY) R R L
dy ey bl gy o ] - e
&yt oy S ol e - e

- Wy

19

19 PR S T Y
Ol e
dale of 9 2 g2 K A
ks Lk

I R L
ok Wy 93 &g o alyyyy | (W
e e e &S 2 K
KB LSS Jela £ el
RRATRF VY S PR F S
Sy gl S & ey g
- & e S r’,.‘,}g SolK] g4
Uete 35 9o gl o 33 b gyl
W el e e s

- B gty

o S e e sy
Dy
LI LS TR YN B S
&KL 403 U\Hj Sy 53 LSl

by 583 gt A

JULY 31, 1975

]

Motion Re, New
Prpgramme Jor Economic
Progress

@ Usald e oSS &
YR SEC U N PO s
Vbt A e Sy S e
S e el Lo e
sl gl =2 b S S oa
Jyene piedd dlp oot &S 2
Uy o8 ppResd = S u&‘kﬂ »
W&}sw‘dw,cﬂé&”}t
thless S (3 K 8wyl
S yeg dy - g2 8L o WOl

- d‘éﬁq. Loye

120

ol ol L 8 s S ot
oyle sl ol ot yRKab s¢8)
¢ 2 s K 3Y otled pa L8
E e gyt Ir DL e
= otd M A &hna 300y yae &ilye
e~ 2 ey bl e Kl &
Ut Jes Db oS Openker (S oS!
2 8PS ey - Saly U
o Zaly Ula LS Jleazad fyys 8
oy oo &y Jly
Syl K - Sl Ula WS ghead
U*shusd”gsﬂjgwqﬁ,w
S PR L Shn - 52y
(g JKlur gyt | gk S EIP
ol SU oyt g - ger &y S
SRS 98 S Ry e

- A wyyd



121 Motion Re. New SRAVANA 9, 1897 (SAKA) Motion Re, New 122

Programme for Economic
Progress

do!..axﬁ ! 5 e & gl

e S5 Ul s gl U S
ol s & Jly § ety Jore
Wi et & MhS ae S0y
B ML ey H ol geb eyl
plabe Bl e ppe Sl oS 5
ayen & Lan Sl ol - Sl WS
I gdbemnilyd & olamt | yoe Sl
PLIRS SR IO Y
e Sy Sl -2 e
Sl 1ol sasi fe 3 S

- ‘_"'A"m [T r‘#’)-j

0y e eyl S hloas oy
st 9> & Wy o Sye S &S &
Piydipbedy S el B Tep lyloa
Cagd UpS B madd  aaly el
- A

nkas &S Wigy$ (P8 e k¢ yie

8 T
@ Rl b g - g K
thbers 2ailyy 1o - Jla WS okl
Ut dude S ek .JU’ o
29 ol &1 5 Loy o Hayy ofié ke
wl -a K 0 o @y O
LGS 2y sl (o 55 lagr oS By
nl ety slie 4 - L6 Dale Ups S
o S s S 2g ol 0
=y g gp Edpesnal £y Jy

Programme for Economic
Progress

ey 8y oSl - laf Lo S iy
AW &3 K sl ks gl jutS 32
LAVUT R XINTSFCOORIN § | EN) I SV NP )

- Uy

S DRI S e Cale
Sl &S - 2 W lv‘ua-'.-.)'-i 2
wshre = e Sal g | pelypla e
e Sal B0L5 gy o e Sels
Sal &5 2 glgme Iy - 2 Lk
Jard 2 S gt S o oS be
e el @l S 6 S A
el = A Yo saige K G5 4alkidyS
LIS pakad Eadten 33 0@ L e g2
oy ol o Ay Loyl - e
Y & ol S e 4 e P S
dow &y By - aile do iy
S sty et g S Jlet S
- d&tg.gf aagyd  Syee = gke K
-2l Uy ) oS3 S el
- da S ot 02 tedy pSakel
fepe o] S A iy g
) anle Uls 1S 408 «Jojomm g
oS ke g (Uan Rl el
o SWipas o5 o o0 IS orev
- Jola e

ot & (@) e el

Uit = @ Ul LS 608 gt yoe
LS S b o Jalp U &
eV 5 e Sl - 2wy



123 Motion Re, New
Programme for Eeconomic

Progress
(o0 8 e o]
Sy Hye £ g5 oSl - 2 Lp
AMpll S g8 g peile &
Sanyy gubpundd = $ Sla 9w (8
wY b S @hamgye gty Sy gy
g ey I e et S 0Nk
fasll i = 2 =y0pd S daym
Jil et ame Uty - 9 8
an & W gue G L2y 90
Sy o REhlea 27 R oslen
~a e o Gluo S 5 Ly 42
uigdy ov Jo® o) Jyiysd J&b‘g;" ¢
- Kyt byt ¥y S Pl

~ptp 3 ool g8 £ JEe oyl

eyud yekalye Syl
ol ol eo¢ oy
Saly gyl ppifem gl s
G e - grd By piSila
ot oS &5 K s el
5] o el B S dla e mlo
eIt i o e & Uy Uy
ot S dgp Kl e gen 290
oo 2 T oy thddi oSl
syl 509290 & AR - £ axy
aty ¥ Onlie oS el Gl S
Bl w - e dn i el
@Uppe b Ky - 2 0y =g,
U Uy o e 08l o &
— leb gt Sy ety S 4 o

JULY 31, 1978

Motion Re. New 124
Programme for Economic
Progress

n-dley yn &S Kyn gptan oS of
& F5]nedy O S e S
ot =2 Uy U a8l S
weem Salply oS € K R o
I T NPT S
Sl Syo e afgypal o o
FRPR U W ¢ SV SO I o
e el e U ekt B
S g2 ot ol ogler
e beSy (598 Sl - ella dgm o
A‘_,Jl& TR < RN 5y 95 &  gJed
K8 5 e S SIS LS5 (s
FRPLIPERE S R W R X
e 3y sy ool D
=dy 8y Ol S ep Wgpan Y
jrgyhty JyR<H &5 ¢ & LS
- vl X

RS e (o
Ko Uyady 242yl shdls eaglyye
B ¥y Oggle & (g < - U
S b e e WS - e 3)S
o S 2 e e ol ey
a3 e il ol -2 mgyS
Jr e ade oS Of oy
S o v K el - Kl
- ek syl
TSV RO PS5 TOWY | RTIPN
Uly LS ylatd] agey oo oo coadiun
e B an of e - Jesle



125 Motion Re. New SRAVANA 9, 1897 (SAKA) Motion Re, New 126

Pragraimme for Economic:
Progress

P11 J&asy 6 pagalalull oS IigyS
e - A @"’“”}fdﬁwggl‘“
¥ & Lo ) R gyt gyt d b
e gt o5 P11 JE55T & 9eS pee
g:‘ ~da L Sy S K
@ 5 Qg iy el e
- & Wgpan afla Al oS Lo
il K P a3 el ey
S & WS T =3 ol - a jola
s 6 o ks o P)) a3y
e gyl YU Sil Slo - Sl
3 e G e - daly Ll o
Ut r(( e Sl &8 Aaly U P &
- S e Sy eyae 5 WigyS
o Eyo yap 30 & S (el LG

- KeyS Lyae oK 8y G

o S e R
il iy -2 geyd g
-dly Ul LS 5 & €
=iy L ) fyils S
Skl 8 gy oS (LRelerspdil)
Ehatilin ol ya! oy 25l (gpandpes
Syl S ey P Ky S
- Saly Ao angd 30l

S S el el S e

¥y e —a 5T § g
oathsleyl ke S Ll o ]
@ Flela S e WP S

Programme for Economic
Progress

Itan e gl Js e
-4 U KU (b ol I g
- U e bt & el
oty P e e
AP £ VORS S s S B B
Jraed &S 2 fepe Sl e D
da P25 ity U RS
$lyd o Bhieyy O pde
o ol e Jeaedl g Sy
o] Jaly Ulyydd sloasd o _ReaS
o e ol S ol S S
E i Kl e D -2 omy

-y S gl Uy el

2 ¢ sy e b
€ ol

urly Slam 90 Sy »F B ¢
l-K

st gfe faaie Fag (39¢Y) - gwmfa
wgrew, & W w1 IZT & PRI E
fo w9 & A7 o wgeaqer faae
feeqr &8 & faq wwr fear @ 1+ 92 agq
& wgew qor weArq qAfeq WY ] fF
0 X o s FaEEr &y  faes
wdT H 99 & geW § 3§ S AT
g W7 gw 4 T8 AT ATAr gEAIR w7
ST AT (9T § A FO T TT FQGATT
"I g |

# Wiz St § g9 aT 9T HEWA
g & 3R Fg v xq & B qfaadt
g% sraegr 4 qfegdd w& g
ag 3IF At &1 T 20 AT FTEWH
¥ o€ Iy afmds w4 wifuw
sraeqy & i WL ag T A



127 Motion Re. New

Programme for Economic

Progress

[=r gf e fag]
qfraelt = ofadT g9 mfes
saeqr § v g o oy ¥ wf
aeTer Tw WY v Aify & qarfaw
7w &w x gefardt st @, ardafw
qa WY A feft da oY 7@
tafae &t ¥ s ¥ 3w
FAFT FT J@ATIEM) §F g7 a7
wwas GG g | § quAar g o o= qw
9 ¥w §  qoftardy smEerr @,
frsft g9 W, 9 2w %7 oifaw
qATYT F  GEINATS HT W T AT
aga & afw® grm ) &feT ag o
gepTfors oW "I FT FEWET &,
uF qvg & ag wer sram fw Ay
FT TP § 59 O AET A 3
6 AHAT § FWIT §F FT AACAT
1Y & W g9 gfte @ gw g Faw
F1 &G &1 vay a1 5 T g d
FIHY 7189 F1 ™ fewam@r 2

& @agqw qta qIV F 75T §
F9T H7AT A1gAT § | AI) g 5T 90
2 f& 7o T o s aw 9fw g A
g Srar & d9 A% g9 W A wifaw
YT FY g T (FAT A1 gHAT§ )
ar A7 ag [t grAr o & wivoaqrer
T, F9T F 1931 7 T F97 7
oF IgA g0 yiaeta, aga & gfaa
%A fa G FT af faar av
U q@ § H awAar g fe 1931 §
W FHE  Wigs FEwd g
AT 97 I ¥ sarer Fawry FrEw
g zw § faet ofr urff & qrea a8 &
a1g g aga & wig-sefrefer arfear
g1, Tagerge g1 ar wiE A @, frd
ff @@ & qrg F9E F 1931 ¥ 09
feg wy geTa ¥ SarAr Wl
FEAE AT & 1 9F FEAEA 9 g N
¥ 9§ TTIT 9T T O &

JULY 81, 1975

1 q

Motion Re, New 128

Programme jor Economie
Progress

¥ ag «ff wwar § f qfw gare
¥ 3y 3w & agq agr wfyw  oferdw
0T oS, %9 Aw Ay aded g d
FTfY | aar AT & dar faer v wrer
€ 9 FT g IIT 9W EIT WIfF 1
o § gadt S ALY @ fr oY @
a1 & 5T 9% faw 97 a7 woAr
frEaq e &7 w9 F7 g% | fET
7g OF graTfe® #Iv Tafas g
¥ otr 5w (fw & & < g F7 qHE
g | FaifEw & samar g 66 o= 7% qf
T G P AT E AT qF FH AW
mefaE Frara<or JgY T FRw /i
JTE A " A IAY AT T TATE 2
Iq F WY F@ TF (99 AT € FTA-
grfag 7 woAT 990 v | afya fear
ot av gtad {&ar g, 1 5 e A
qE, I TAT H gvaEe efeaie
F1 WY gATHT HTAT & Wy & 34T TATR
¥ wrar g, & e g f9w oave w
T UFRE S T forr & ar9 & F@ W
Tga &Y WY o g g W freee-
qd4 Iq § AT SGT §, AF OAT TAOFAT &
f& ¢ amo q_T a1 g g 05w
T r@ 3 &, ¥ 193 FF, & agy
FH F€, ¥ 737 IYN T L& 75
wis 7 gafan qft 417 & S oA
g 7 g qefta wwAr F 5 By 790
g ote 7 & za & 991 T AT
f& 77 au% & fwgurearT Afag)
it yfwr qaR F Frw fafew osai &
qrfea fove @ 99 #r amaifar s difaw
71T i wanar g f« gu % foag oF fafwg
mafg g 1d srw & 7 9T &
wee Wi guTe 3 fan e Wik fow
T ¥ wig gare g g, foa o
FT YaAfad T3 a1 XarafTe A ST
R A% a1 & IawT 2T frar I
& gagan g 5 o OF ggar gvE A



129 Motion Re. New SRAVANA 9, 1807 (SAKA) Motios Re. New

Programme for Economic
Prograss

o7 wraeft $iT o 4 o W w3
el fe qft gEe o i ¥
TR AT OF WG & W& AT
ERHT IT FILAT T IA HTT 8 A ag
¥ Ui Fagaqga i fEa § 1w
¥ A mRasa fage ¥ 1056
FA ari fpar mar av, favarre |y
Y FHTT 7 e &4 97, Fowgeaw
YA F & A Y fFar 97 6%
1969 & aTg FY g 7 i fFar
& I FIAL ®T AT FEAT A(LC KIT
¥ ATEATE ¥ ¥u (a7 oa sty fafee
FT & qrw | o wadfow e @
gyuafas Aq@ TEH AAEA g@AT §
IR gy X 19 | I T qg T AGY
ERlY, AT T 9G4 AGET aH
g1 arar 4

T & IT9-9T9 TF @ AT 3 ]
foF Trftor AT A BT W ATEY AT AL )
a¢ g3eq TSI §IE M7 37 qray
FT @I g1 § oo avew g | afew
gau St sfearg der & Y &, Ay ¥
saar o a syaeqT AT TTiRT ) W
a8 %< faar war g {3 9 95T Taw
&t wf o, fagr< & Qar fear mar §
I QT A Y T T g ol
IgHT W6 FT A1 S1%r 1 FHE w@
A KT IG FFUFEHIT H 9q7 ]| KT
W& AT 92T | 39N FfsArE 97 ;v
W § fF o s o WY
T T FT T T 79 & I8 WT
quAY st F1 wiaq &7 ¥ §97 ¥
fort swae §1 @ §, 91 &9 a1 H
& gTHTT HT I GAAT AT § W T
WAA R A FT wag g v
wwied @ aF o9 godr swwar af
¥ &Y § aw a% (FawT &1 Feqror Al
g arerr § | Fore SRWT & g ST T
1197 LS—6.

Programme for Economic 130
Progrese

¢ 7 SEw O 1% gu WY wuw wrak-

7 ¥ o s ) W @ wwd A
# a¥Y feawa 1 Y &1

ard afr da Y 3 W=t o qf
& oft g fw &da w1 T8 Wil
feradt g 1 o ag ara w0 gt §
fe ara=fas gy § mafowougo Wi
oTE offf 0T © HHAT §T TANT =qATHT
¥ gaeaF & ! Wt §ier §r gu
rad zur § o o a%T Y g & wrfaer
am it e § 9 oo araT T g
FO AL § 48 6T W & FTOT A
@ 21 FlEw agr vy awr e
g g ff & mrfogoumo HIX F&R
gat 7 A g O FAr A -
wfvs da &1 Javg 0?7 w9 Ag
qaAfas  FEwal w97 ! qg ar
1947 #r a&T B.. ...

SHR1 AMRIT NAHATA (Barmer):
In 302 public undertakings, IAS are

only two.

Wt gfc femite fag : ag gfad
waeft 9 1947 ¥ g8 f fom¥ 2@
aat foar war a1 5 Fae S wrodte
qdo AW § 1 B T@IQ Tl §
TN ART § FEY AR AV SHATYT
FO | AT AGHE YW § I WHA
o @ & ozmwr W feom @
Tifge R 7o N arawtE srEEwar
%9 AW FT NuW gelt AR wegafa @
UFAT &, ;M FT NWEA TAT GHAT §,
F wfgdew = gFar § Q@ IE
faar w1 adreTw ad & v ? Ag
gHo¥oHlo &i 7 & awar ! AG
FTTT &7 A 7T TG & qway !
HT G FAT § %6 Wy g ag wr
SATaf TR SAATAT FIAT g § | AGS
st g€ ff o ag wr v fE
oWl e ff wfde ) § w



1t Mbtiok M. Mw JULY 31, 167h’ Motivy Ré, Héh 13
Pragminme for Béowbimice MWM‘M{:

P&ﬁgﬂ famix fat]

*T g4 wwdw § 1 & o g e oo
g% soraw o wfawg g &, T a%
i FPw W wwee & wifes
sk arfaw gfeen ¥ S wrear
T g aw a% ¥ wrbe sEitaT
A &Y TFY ) ST AR AT AT § | W
gasdr 7 oW fag Wt sRme @
wifge f5 o FEwat wa fag 9w
R 9, § 7 e 5 Faw sHw
el & & ar g9 fadYy orfedt & &t
gl ggEnit qfeat &, % § AR
wifge afm o AT F WY, . . .

Q% WIAAIT 848 . UTToUHoTHo
FT ST FT |

=it gfe famire frg : ARow@oTmo
#r Ty oiftn, s W wuEd ) &
aywar g f &8 S & sarae §
arfer ok v weafide g g
arfgq 1 Tmafee &7 & fag wm
& ST 1 Afqq ar 9q9F =5y g
# Afrg ¥fer g gaafcde g
wifgg A sraifas Fasati sy
worRA #Y seFer faeRerdr 3 Jifge
gar @¥ fao smaww dmga W
sfqum ¥ grar =fgg )

g gadr Wre sy & ==t s
wargar § ag 7% 2 B ardor =t ¥
weW Mg Y 71 agdw
Prg wt o o 2 fr 27 ast ¥ s
wrer WY T B O oY demr W 04X
oy § P v e & o ae iy &
W weETR wiay § o /v @
gfernyor gre; § oY ag vy Fowr W
wwaT §1 wgA fdlt & o 92 dmb
o oy ywedfeds g ek o @ &
&o wiw Y 9@ Iy qv HT o ety

§ 1 ik forg o sy ot o P
#t v 3 ag wve o wwaAr § o difg
& grnfos wrdwaml N sote
foretrerd 3% # W vy WU E | SN
qet & o oy §, wafee adf & o
awr & ar ged qrdidr A e g,
F W WA ¥ FgEW wC Q@
g o W™ oI & fag I s
wfgy w1 At i Y srateay qfafeat
7 & § a7 wave @Y 9 SE-8EdY
Fafeqt gy =fgm

wa X HOT TS A RAV-uF ST
qET #Y wwi FEW AT W
@ & fay or aw 8, AfeT s
o & fog af ar &1 faoelt &Y
ara FE T g—fage T owwme ¥
g gutgn feafa & @ & T
gy A fasrt gx aeriy ¥ @
qEHTT A faordlY o< ot § 1 ga wg=
aga &Y =S fawe & ar fagre & gforn
forfr ¥ ow faorelt o¢ &g &9 &
ENFT FUT AT | 1T 7 97 T ¥ LT FT
g e g8 g e F w1 ey @
IqF 1T W @AY § AT fasy o1
faarf wdi—2T0 Fo  THo ST @
arr A fe fagre & g9 e anfge
u wreEras faar A q)
w w HA—qOege § e A
Frarz &7 fawefl 7T 97T | 9EF A
gg Wt ot fegr o fee 9ad MR
At g wgr Fr Ster wat &, aqEE ¥
g & drare @ faorelt o ¥ &
wFirdgyam I | av e g
e o & FrR—ar wrepw gt fiv ag
WORET I 99T 9T QT 31 O Ay wmd
FIRT FowTe & wpdw §——fagre & s
W ag w v T i i)
firgre ¥ ag wraer dor oy § s Prgre &
forlr Qe v el &, ooy et



733 Metian. Re. New. SRAVANA
Progravame Economic
Progress

mﬁ%immwﬁmgl
iy g awd apde g fe o
HTETC %7 A § Sw® yofomr awere
weh dw o fagre & o faurely aT oY
TYTYAT ®T W17 |

wikm ga—Faar & wrrg ¥
21 fagrT & <Y gomg -t faarer-
g WY @Y § | I T § agi T
fracWgam @ 1 Afewr o aragr H @
TEY wEar——& oY ot FEe AEar g e
& 9T w19 @=t gar &1 fage g
T Fedry g § wy o frar €
MEF HIT FIET JISATHT FT FF A
T T N AW HWF g G §
yrug & % s ag o wqgr = A
& A 4T 7 %7 A BT A qFY
# & forr s faEw s A qan
T FE F @Y § AL 7= fagre amw
qH1 AE F W E AR IqA WO
foar ——wr@ TR A—AT TN
&g eig ¥ F foar s

T 919 0F B fa=ré £ Gy
JEHAT JISAT § | T IC FAIX AT F
|t &1 wiesy favie & 1 s &g @
YATHT QAT g, AfFa 3% graey |
# it 3w 7E wgar | o 1 "Ry
gh T 9 | & T AeET 9
WE L TTE 1 FE FUT T T IY @Y
& ¥ & e sg A &1 wfew w9
st WY FrSaT WA § 93T gwr
FIAAT WTANT qaT qET T 9T F6T G50
gRignaaf A A @ §
F suwr afaw w0 ¥ fear o, W
T 7 & e oY =08 9w W
oy g & wg wosny oy | g fedr
¥ gt & 6 X v Firotr e
g |

Programme Jjor
Progress

) o ¥ g § @ W W
aefrer & wadw war § Wi AR freme
2 for TorTC ggan ¥ T w3 ¢ Soraer
qfcar goee ¥ w g fear §, @
favarg § 6 Wit oY guA s gET &
& fFar & T Aw § e W
FTx 1 femr § g v ww w=A A
TG |

DR. V. K. R. VARADARAJA RAO
(Bellary): Sir, 1 would like to begin
by welcoming the opportunity that
has been given to this House by the
Finance Minister by introducing this
motion that ‘we take note of the eco-
nomic programme ouilined by the
Prime Minister on the 21st July’
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15.27 hrs.

[SHRI ISHAQUE SAMBHALI in the
Chair]

We alsgp take note of the fact ihat
the Finance Minister has asked us to
take into account not only the state-
ment that is laid on the table of the
House, listing the twenty-point @ro-
gramme by the Prime Minister, but
also to take into account the current
economic situation, a review of which,
I think, be presented to the House
yesterday.

That is what I propose to do. It
you permit me, 1 would like to divide
my speech into two parts—one that
will deal with the 20 point economic
programme and the ecornomic survey
taken together and then. the other,
there I woulg like to go ocutside the
twenty-point programme and, pos-
sibly, even the Economic. Survey,
into a longer and wider-range per-
spective of what we want to do so us
far as the economic development is
concerned.

As far as the ‘tweaty-point pro-
gramme is concerned, I think there
are some exceptions. 1 do not think
there is anybody either on this side
of the House or on the pother side of
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the House or, even among those who
are not present here in this House,
who would take excepition to any of
the items that are listed in the twenty-
point programme. I would not, there-
fore, like to comment on them. I
would like to classify them as those
thet deal broadly with some aspects
of the rural sector, some aspects of
planning programme and inflation,
the student community and some as-
pects of industrialisation. Obviously
they do not cover the whole gamut of
socio-economics. I would like to
comment on such of those items which
requiire comments for better implemen-
tation. One is about the land ceilings
to be made effective. 1 understand
from the current economic survey
that the Central Government have
written to all the State Governments
to see to it that the lang reform legi-
slations which has been introduced
and passed are implemented by them.
I would like to know from the WMinis-
ter whether we will get a white paper
on this in this House; or, do we get
a document? 1 rememher, when I
was in the Planning Commission, I
had something to do with special
documents being published on the
Subject of land reforms which, I
think, createq a great deal of interest,
and gave &n impe! s ‘or th. implemen-
tation of the land reforms programme
in the States. Even though the ceiling
may be observed in theory, in actually
effect, it is mot being observed in
practice 1 do rot have to go into
details. How do we know whether
they are observed in practice, unlesg
we have some local machinery, such
as the village commiitees or commit-
tees of people dealing with the local
areas before whom suggestions are
made, who would he in a position to
make their comments—sometimes
their comments may be malafide;
sometimes they may be bonafide? But,
merely tr trust the nffirial machirery
for the purpose of knowing what is
the correct distribution of land hold-
infis is not sufficlent.
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So0,\I wonder since the Prime Minis-
ter stated that this programme cannot
be implemented merely by the hureau-
cratic machinery and requires the
cooperation of the non-official public,
whether the Central] Government is
going to advise the State Govern-
ments to create a non-official machi-
nery which would pe helpful in seeing
that the land cellings are progperly
implemented. 1If they do, 1 think, the
chances of implemeniation are much
better. If they d; rot, of cource, scme
surplus land will be declareda but we
all] know that the amount of surplus
land that should have been made
available is not available and with
the little surplus land that has become
available, I do not think, we are geing
to solve the problem of re-distribution
of land or giving nagricultural occupa-
tion with cultivation rights to a large
number of people in the country-side

Then. Sir, my csecond point 15 r1e=
garding igral  indenNodners 1 owil
come the idea. You must liquidate
rural indebtedness. Why have we
excluded from this rural indebtedness
all indebtedness whirh is ocwed to
Government or <emi-Government Or
Government allied organisations? Is
it the assumption that those who owe
money to governmental organisations
are in a position to pay the debt or
they do not feel the burden of debt?
Ang only those who borrowed from
the private sources :¢ unable to PaY
back the money? It muy le no. I GO
not say it is not so. But I am also
pretty ceriain that it is not hundred
per cent s0. There would be someé
people who owe privately and ar¢
unable to pay it hack and there may
be some people who owe to Goverr-
ment and are unable to pay back.
Apart from thot if as once for all
remedy supposing we liguidate rural
indebtedness by a leoree what happens
to the people to whom the debt 13
owed. Do they all helong to the elite
class or property class? Are they all
persons who are going to be well-oft
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after their debtg have been cancelled?
What is going to happen to those
people who want to borrow money
again? We all know that a great
number of constraints come in the
way when one borrows money from
an official orgamisation by way uf
rules, procedures, red-tspe and so on.
What will happen! I know the Fin-
ance Minister is actively engaged in
thinking about it. He hag given vent
to his opinion i1n public that he is
thinking of having fifty rural banks.
The cooperative moment has not an-
swered the needs which we all felt it
should answer hecause of social and
political factors. The cooperative
movement is not run by the people
who are in need of debts on cheap
terms. That being so, it is important
for us to know the implementation of
this programme of liquidation of debis.
What is going to be done to debis
which cannot be paid and which are
owed to Government? What is going
to be done to those classes of the
creditors who belong to very low in-
come group; and Anally what is going
{0 be done to find a replacement
machinery? These have to be done
simultaneously. It we do not have
the replacement machinery and only
hquidate the debts, we will be creat-
ing a certain amount of confusion in
the rural economy and I do take that
at the moment what we want to do
is not to bring about whole-sale revo-
lution but to take advantage of the
current situation to gn» ahead and fry
to bring about as much stability and
increase  in production. On these
basis I am making all my comments.

Now, Sir, my third point is about
minimum agricultural wages. The
statement says review of minimum
agricultural wages legislation in the
Strtes. 1 have never been satisfied
with the minimum agricultural wages
legislation. I think, actually in prac-
tice yoy will find that the minimum
wages laid down are alwavs helow
the market wages. They follow mar-
ket wages. They are not above the
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“market wages. I understand an Or-

dinance has been issued in Bihar to
raise the minimum wages from Rs. 2.50
or Rs. 3.00 to Rs. 6.00 or Rs. 7.00.

1 do not know whether that is
correct or not. Can this be dome only
by legislative that? What are the vari.
ous implications of enforcing the rise
in agricultural wages? What control
does it imply on the farmers? What
does 1t mean in {erms of farmers’
prices? What does i* mean in terms
of actual cultivation work being un-
dertaken? What does it mean in terms
of wages of occupations other than
agriculture carried out in the same
areas? This Is a very important and
a very complex question, From the
populist poin{ of view, we can always
pass legislations. But, if the legisla-
tions gre not implemented, with the
expectations we bave now roused
amongst the people, we may find our-
selves in difficulties. Of course, I have
not the slightest doubt in my mind
that the most exploited class in India
today are the agricultural workers
the agricultural labour and the land-
less agricultural labourers. Caste-wise,
they are the most exploited; income-
wise, they are the most exploited and
status-wise, they are the most exploit-
ed and they are not organised, They
have no trade unions. Even the poli-
tical parties have really not gone and
taken them under their own sponsor-
ship excepting when it comes to the
guestion of elections—as I did for
example—when you go and ask for
their votes.

AN HON. MEMBER: We have,

DR, V. K. R. VARADARAJA RAO:

That means, you are totally ineffec-
tive,

DR, HENRY AUSTIN (Ernakulam):
What about Kerala?

DR. V. K R. VARADARAJA RAO:

I am not talking of Kerala. Kerala
is a State......
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DR, HENRY AUS’I‘IN INTUC has
en tHe lepdership recently at an
all-India ‘level in this fleld,

DR. V. K. R, VARADARAJA RAO:
I am very glad to hear Dr, Austin
and my friends from the CPI, While
both the INTUC and the Communist
trade unions have succeeded in Lring-
ing about a large alleviation in the
remuneration and conditions of work
of the industrial workers, they have
not succeeded in bringing about any
similar change in the conditions of
agricultural workers. That I can say
ig a fact, I think this question of
agricultural minimum wages is again
something which 1equires a great deal
of examination and even if we cannot
do all that we want to do, whatever
we could do, we should try and have
a machinery for implementation; btut,
what the implications of this machi-
nery are, I suggest, should Lec exa-
mined by the Mimster very carefully
both in his and allied Ministries.

Then, Sir. about the question of
accelerated power. We all want acce-
lerated power development, super
thermal stations and so on. A friend
of mine said about Bihar., Why I do
not know, because 1 do not think his
voice is going to ~each his constitu-
ency in Bihar., What I would like to
point out ig that it is not merely a
question of accelerated power. It is
not a question of mercly installing
additional capacity. We all know and
the Minister knows much better than
I do that the present ufilisation of the
existing installed capacity 1n an indus-
try like power is of a very low order.
I think it is something like 50 or 60
per cent. We all know that mainten-
ance har been one of the major pro-
blems In regard to the utilisation of
capacity. Fortunaiely, I presume,
industrial relations have now improved
with the cooperafion of our friends
who are cooperating with us in this
House as well as with the atmosphere
inddced by thie proédlamsdtion of emer-
gebcy: But, maintenatice ig very im-
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portant. 1 would, therefore. like to
suggest that in the fmplementation of
this programme, a little highe: priority
should be given to maintenance.
Otherwige, it will be like, what we
call ‘Tirupati Kshavaram’. Thisg is
a Tamil word. Tirupati is a place of
pilgrimage where people go very often.
This is an old Hindu custom; thig is
still being observed. They are sup~
posed to offer their hair as a kind of
oftering to the deity. There are bar
bers there. When a man goes to offer
his hair, the barber does not cut all
his hair at one time. 1ie cuts a little
bit and then says ‘please wait; let me
go on to the next man.’ There will
be a long queue of people, people with
half, one-third and three-frurths cut.
This to a very great extent 1s the
description of the planning machinery
in this country and the implementa-
tion of programmes in this country.
Therefore, wh(n you want to go on
adding things, when you wuant to do
new things and more things, you
should also take into account the
mmportance of utilisation of capacity.
This applies not only to power but
also to the whole range of other indue.
tries of which I need not speak,

Then, Sir, I come to the next item
m the programme. house sites, This
is very important. We get house sites
So what? Supposing an agricultural
labourer or a small farmer or a Hari-
jan gets a site of whatlever size, 50
cents or 100 cents—I do not know the
exact size—what happens afterwards?
What does he do? What does he do
with that? Have we any other provi-
sion along with this? Have we got a
phased programme? A house may
cost Rs. 1500/« or it may cost
Rs. 1000/~. But, is there any comple-
mentary programme for house construc-
tion along with the grant of house sites?
Otherwise, that particular item may
not be fully implemented

Then as regards undervaluation of
property, I am extremely thankful per-
sotilly hecapse T was fhe long voice
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in this House raising this question. I
ruised this question in two budget de-
Bates. In the last budget debdte, 1
gave factg and figures from Bangaldre
where weé have conducted a survey
where we estimateq that something
like Rs. 20 crores would be the order
of undervaluation during sales made
in one particular year. I also gave
estimates for the country as a whole,
which may be Rs_ 450-—500 crores. I
am sure the Minister remembers my
speech—it is on the record of this
House.

fpr Economic

I think this has got to be done 1n a
vety big way. It 3¢ not merely a
question of going to a few sites, into
houseg which have 8 refiigerators and
so on-—-that s all right for demonstra-
tien), But there 1s a very big uncover.
ed nest of blick money which is en-
shrined 11 house pioperty and sites. 1
hope this will be followed up with
even more vigour than has been donc
so far.

Next I come to smuggled goaods,
Here I have my fullest admiration and
congratulation for the Government be-
cause my own view for a long time
has been that rom a purely realistic
point of view the most important
weapons against inflation are one on
the monetary side, fiscal gide, and the
next on the black money side. Gov-
ernment took action, but they were
defeateg in litigation. Now they have
been able to take action and they are
taking vigorous action, I think this is
something which should win the ap-
proval of everybody in the country
because apart from the morality in-
volved, apart from the moral question,
black money is one of the most im-
portant instryments preventing our
control o the economy and it is also
bringing about a rise in prices.

Finally, as far ag this 20-point pro-
grame jg co 1 think the most

immﬂanto“hezﬂmtskmm

New. SRAVANA 0, 1897 (.SAKA) Motion

8. Hf‘” 143
Programne f‘"’ conomic
W’

point. We are talking of distribution,
procutettiént and trying to prevent a
rige 'in prices of goods, The Minister
said, and guite rightly, and I do con~
gratulate him not only as a member
of the Congress Party anhd MP but as
a professional economist, I do congra-
tulate him and the Government on, I
think, a fairly successful policy they
have been 8ble to implement in ree
gard to the fight against inflation. We
can hold our heads high in interna-
tional circles as far as our record in
the fight against inflation is concern-
ed, But I would like to point this
out. Of course, the Minister himself
saig that we should not be complacent,
I would like the Minister to say this
in a little louder tone beccause already
we must nnt forget that to some e¥w
tent this fall in prices that has faken
place after the emersency is g once-
for-all fall. Tt is dehoarding of stocks
by traders who are frightened to hold
them. Now their stockg will soon be
cleared There are stocks with them
Therefore it is production and a pro-
per system of distribution that will
keep the price line, and not the em-
ergency, not merely the fear of traders
holding stocks and so on.

Therefore, a great deal of attentiom
has to be paid to this subject of dis-
tribution. I will not go into it at
great length because we have discus-
cussed it in another place this morn-
ing, But I would certainly say that
the current review points out that they
are going to take 20 per cent of the
production of half a dozen industries.
I think one was vanaspati, another wag
razor blades, then soap, matches etc.
etc.—5 or 6 commodities were listed,
Twenty per cent is going to be distri-
buted to consumer co-operatives. Thas
makes me a little apprehensive. How
many consumer co-operatives have we
got in this country and how are they
being run? I can understand if they
are distributed through some organig.
ed establisheq institutions like facto-
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ries or collegegar that kind of institu-

tion which is non-profit-making. But

consumer co-operatives—in  theory
they are non-profit-making. I must

say in some places they have done

well. There is a very famous con-

sumer co-operative in Madras which®
thas had a very long and distinguished

Tecord. But on the whole students of

Co-operation know that consumer co-

operatives have not taken very big

strides in this country, I would say

that far implementing this, we should

mot confine ourselves only to consumer

go-operatives. We should think in

termg of some other channel of dis-

tribution also. As to the quantum of

20 per cent or more, it has got to be

decided on the basis of results.

143

Then I would say one word about
food, The Minister gave certain very
importamt figures regarding food
stocks in his current survey. I tried

to look through them.
\

I think, roughly, taking the experi-
ence of last year and this year, our
distribution system is of the order of
one million tonnes a month—round
figures. It may be a little less, So
about 12 million tonnes seems to be
the order of public distribution we
want of foodgraius.

Now we have got stocks as at the
end of June 1975 of 4.8 millon tonnes,
T presume by the end of next June
we should also have the same stocks,
because the Minister said he looks
forward to having a buffer stock of at
least about 12—15 million tonnes,
apart from 25 million tonnes. But even
leaving out buffer stocks, as regards
the working stocks if we have the
same stocks, namely, of 5 million
tonnes.by the eng of June next year,
if this- year you are going to a dis-
{ribution of 12 million tonnes you will
need to procure about 12 milkion ton-
nes. I think in this the import which
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‘you have got in the first five mouths is
already included—I mean 3.5 million
tonnes imports to which the Minister
referred in his current survey.... (In-
terruptions)

SHRI C, SUBRAMANIAM: We have
purchased according to the figures
given; it does not mean that it has
arrived. ,

DR. V. K. R. VARADARAJA RAO:
To that extent, the position is a bit
better. My point was that procure-
ment this year had to be much more
than has been the case. The only year
in which we had the maximum pro-
curement, more than 10 million t{onnes,
was if I am not mistaken, in 1965-66
or 1966-67 the worst year for produc-
tion in the countiry in the last two
decades, With the emergency on, it
should be much easier to have pro-
curement upto the target. We should
not merely think in terms of imports.
If we get imports, we could keep them
as buffer stocks. At least 12 million
tonnes should be met from domestic
procurement in"1975-76,

It is extremely important that cloth
should be gvailable in the villages. I
shall elaborate the overall perspective
in a different way. Today, cloth is
available in the towns. The other day
my daughter went to the super bazar
in the university area and she came
back-"aad said: have you seen this,
cloth -at low- price, I have got two or
three metres; it will be very good for
the-children, My servant was there
and he said: what is it, is it so cheap?
I sent-‘my servants and told them to
go and buy that cloth before it dis-
appeared perhaps from the super’
market: But it is much more impor-
tant -to” see that the rural community
gets cloth. What exactly has to be
done, I shall not elaborate,

I have seen the statement of ihe.
Finance Minister, I think the Fin-
auce Minister has been, rightly, a little

m—
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optimistic. Of course he is an opti-
mist; he should be an optimist; nobody
who wants to work for the uplift of
our country could be a pessimist.
Comparising the revenue estimate of
revenue collection for the first quarter
of 1975-76 with the revenue collections
in the first quarter of last year,
Income-tax, excise and customs, all
the three put together, the collection
in the first quarter of 1975-76 is
Rs. 1139 crores as against Rs. 1184
crores for the corresponding quarter
last year. Therefore the public finan-
-cial situation is not quite all right.
Pressures gre mounting upon the Fin-
ance Minister and upon the Prime
Minister and the Government of kadia
for allotment of money for this and
for that, including the Ganga-Cauvery
link which will cost 5000-6000 crores,
“The prospects for the current financial
year, 1975-76, are not really very
bright. Therefore, he must try to
effect a relationship between fiscal
policy and inflation.

Because, Sir, I speak on rare occa-
sions, I hope I would be given some
more time. You are a kind man; you
are not only kind: vou also look kind
I think the survey is a very good docu-
ment and I am very glad that the
Finance Ministzr had brought it in
time for us. You should take the two
together. The survey shows how
much action had already bee taken;
if you read it carefully you will find
that action has been taken on a num-
ber of items mentioned in the twenty
point programme; it is almost for the
first time. The Prime Minister made
a statement on the 1st July and by the
26th of July we get a document list-
ing the measureg taken for the imple-
mentation, of the programme, It is
something which should be emphasis-
ed all over the country; things are
moving fast; we are not merely say-
ng, we are doing things and we see
that thingg move fast. In that docu-
ment the hon, Finance Minister has
Teferred to the tragde position. If you
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take the import figures for April—may
1975, the imports are Rs, 601 crores.
It ijs an under-estimate according to
the document. The exports are Rs. 4908
crores. It leaves an adverse balance
of Rs. 105 crores in a matter of two
months, For the previous year the
adverse balance was Rs. 1096 crores.
If the current trend continues, the
year will aud with an adverse balance
of Rs, 600 or 700 crores. I know this
year we are somewhat better. We
are getting aid from international
consortium. Whatever they may ssy
in their press, the emergency has im-
pressed the financial authorities ag to
the soundness of the credit liability of
this country, Therefore, we have got
more this time from the consortium
than we got last year. But in gpite of
all that, I think, there is 1o doubt that
we have got to increase our exports.
The Finance Minister is heading the
committee which is going into this in
great detail. He has listed a large
number of measures, I would only
say without elaboration that there is
a need for setting up an Export Bank.,
I am prepared to give him a note later
on o this subject if he likes me to do
so, the need for setting up an Export
bank to take these things out of the
hands of the Reserve Bank of India
and out of the hands of the bureaucra-
tic machinery which is handling it at
the moment including the Government
machinery ang the machinery in the
banking system and to have an Export
Bank, whose sole job would be to see
that the financing of exports, stimula-
tion of exports, is enhanced and de-
tails could be worked out and I can
give it to him,

The second thing I would say is that
much more attention today needs to be
paid to the Middle East. 1 was in
Iran some three or four months back.
Except that I did not gee actually any-
body using a hundred rial note to
light a cigarette, money was just flow-
ing, oil and money were flowing. But
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they all want new things, What I
would suggest to you is that we can
take away all the luxury items includ-
ng those items which we have read
in the Hindustan Times. You can sell
all those goods in Iran, Kuwait and
Abu Dhabi, Those people like refri-
gerators, deep-freezers and so on. We
do not want them here and we can
sengd all those things to those countries
and also make money out of them. I
think this matter of trade requires
greater attention than we have been
given to it so far,

DR. HENRY AUSTIN: No oil Mun-
ister 1s here at the n.oment

DR, V. X R. VARADARAJA RAO:
1 am not talking of oil. I am talking
of commerce. The oil Minister cannot
get it What can he do in the Middle
East? I think he has been going to
Saudi Arabia and coming back; 1 do
not know what other countries he has
been visiting, But I do not kuow, in
the Middle East alone, what exactly
we are doing and in that connection I
woulg like to suggest something which
may not appeal to some of my friends
in this House, that is giving liberal
exchange facilities to the prople who
are exporting, never mind if thev go
and drink themselves. Never mind if
they want to have a good time there.
Never mind even if some money is
lost, as long as we have our export
earnings This ig the time when we
should not be penny wise and pound
foolish, but we should provide neces-
sary facilities for those people who go
and bring about an increase in our
export, Now, we have a 20-point eco-
nomic programme, I am glad we are
also having the working paper on the
“Current Economic Situation and Re-
view”. T welcome both and I say the
eflective implementation of the pro-~
gramme will do a lot of good to this
country. ‘With your permission, I am

gaing to a point which is slighﬂy out-

side the range,
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Sir, itismybelietthatwhatevernne
may think or express or not kxpréss
about the various aspects of the Bmer-
gency in its p&!{tical sense and ihe
effect it is having on civil libertits,
and particularly of academics—I be-
long to the academic profession, and
therefore I camuot help it, ang I am
concerned ‘personally ang emotionany
but I am not discussing it now—the
fact remajns that the Emergency has
come and we have accepieqd it; it is a
part of the policy, it is a part of the
Government and we have tp live with
1t and we must get the best out of it.
Sir, T welcome this Emergency as a
unique opportumity given to this coun-
try to bring about a total change in
this country; I do not say we can
bring it about tomorrow or the day
after tomorrow. The 20-point pro-
gramme is a good heginning. But no-
body pretends that it is going to bring
about a total chanse in this couwtry
Its intention is Yo deal with certain
immediate problems in certain areas
where implementation has been very
slow, there we are trying to push up.
But T think it should be possible for
us to do s0. We will never get a
chance again. When we have got this
chance now, I would suggest that first
of all we should utilise this chance;
we should not lose this chance, The
first and the foremost thing which I
would suggest for the consideration of
the Minister and through him the Gov.
ernment is about the liquidation of
illiteracy on a national campaign basis.
The Minister has said that we have
done very well. But we are known
throughout the world as a nation with
the largest number of illiterate popu-
lation,

Two things which are thrown at our
face are that we have the largest
number of poor people and the largést
number of illiterate people. Poverty
cannot be removed in the cours# of a
day or & Year. But we can remove
illiteracy on 4 campaign bash, ‘There
ate examples after mm;ilas ‘There
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is a revolutionar stage in the history
of every mnaticu—whether it is Soviet

. Union, Cuba or In&onesm-—when it has

{
!
|

gone jin for a mass literacy’ program-
the. I do not want to talk about my-
self, but this has been my passion and
when I hag some temporary authority
in this matter, I tried to initiate some-
thing. When authority disappears, the
ideas of the authority also do not have
a very long term of survival, If we
feally want this couniry to become
a democratic, socialist, productive
and good economic . country we
cannot do it without literacy. I would
lilke this to be added to the 20 point
economic programme of the Prime
Minister. She said, this is only the
first instalment ang more will follow.
I venture to suggest that to this pro-
gramme may be added; with all' the
authority that the Prime Minister
commands, a tirme-bouwag - programme

for- liquidation of illiteracy in this
country on a campaign basis;
My second suggestion is—it may

sounid a little radical, but this is the
time when we can have a census of
all properties in this country. At the
moment, distribution of property is
concealeg not oaly behing statistics
but any other things. We do not have
correct data even about distribution of
landed agricultural property. It should
be possible, with a little strengthening
of the machinery, to have complete
details about property in banks, bank
depos1ts shares, securities &nd a num-
ber of other items, Then we will
know who is who and what 1§ what,
so that if we want"to bring ‘about a
désifable chahge, We may have some
data. One property that“esdtdpes no-
tice is gold and jewellery. I do not
say, nationalise the jewellery trade.
In spite of Mr, Indrajit Gupta’s great
sorrow over the Prime Minister’s
statement that there will be no more
nitionalisation, having seen nationali-
sation at ‘work here and in other coun-
tries, I am not enchanted by the
ability of nationalisation to bring about
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a socialist change. But there ghould
be some regulation and comtrol over-
the entire jewellery industry because
a good deal of black money afd money
which- people do not want to reveat is
going into the form of precious siones
and jewellery. So, we should have a
census of all properties.

To contain inflation and promoie
economic developmemt which ig the
cardinal thesis of the Finance Minis-
ter—an absolutely sound thesis by
any economic standards—it is not
sufficient to take care merely of deficit
financing, He knows it very well
What are we doing fo increase nation-
al savings? How can we increase
national savings as long as there is
conspicuous .consumption? Why not
declare an era of Gandhian austerity
for this country for three or four
years? The Chinese have dgune it.
Long ago when I went to China, I saw
everyone—man or woman, the Chief
of State or the messenger—wearing
the same clothing. ;I asked the girls,
“Don’t you liker colour?” They said,
“Yes, we de, but we will wait for it.
The time hag not yet come!” This is-
the time when the country is in a
mood to listen to stimulating ideas.
Therefore, why not do something
about it? Otherwise, we cannot have -
savings. You know the history of the
development of the communist coun=
tries. You must have a 21, 24 or 25
per cent rate of savings, A 11 or 12~
per cent rate will never bring us the
econordic goals we desire.

16.00 Hts,

If we want to doubte the rate of
savings, it cannot be done. by ordi-
nary methods of loans, market loans,
savirig programmes, tax concession
on units 4nd so on. Therefore, I-
would like to place very earnestly
before my respected colleague, the
Finance Mlmster, the importance of~
doing donietHing much more serious=
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.and comprehensive on the subject of
.national saving which might involve
a change in the style of life. I say,
twhy can't we for the next five years
wear the same kind of cloth? Does
.it matter much? This is what I was
telling to a small group this morning.
We have so many languages, S0
many religions and can’'t we have
-samething uniform in this emergency.
Let there be some uniform style of
life of an austere fashion and that
‘too for a short time. I know, this ap-
-peals very much to the hearts of the
Finance Minister and the Home
Minister. And people affected by this
‘will be a small minority. I say that
there is need for stopping conspicuous
consumption &nd going in for auster-
ity on a planned basis, We can do it
now if we could not do it earlier. It
is possible. Therefore, let us now
really go ahead and have a compre-
hensive programme to raise the rate
of saving to 22 per cent and cutting
off all non-essential consumption, all
non-functional consumption and so
on. 1 think, Sir, if we do that and
‘g0 in for a programme of full utilis-
ation of capacity—increase in invest-
ment and increase in savings—that
gives you a long-term instrument for
improving the economy ang to take
it to the position to which you want
to take it.

Now, about femily planning. Here,
I do not want to go in detail. Now,
Sir, it is not envugh if a person has
got two hands, he must have some
food for his stomach, otherwise, he
will not be able to survive. There-
fore, family planning has become
absolutely essential. Why are you
giving indefinite maternity leave?
Why don’t you say that no maternity
leave will be given after a particular
n_umber of children or other conces-
sions financed by the tax-payer? I
think, it is high time that this ques-
“tion must be considered in a very
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serious way. Somebody talked about
the mother. Much more than that, I
say that the man should be vasecto-
mised after he has a few children
even though this may give him much
more freedom.

The problem of unemployment has
not really been properly placed either
in the Paper of Economic Develop-
ment or in the 20-Point Programme.
Even uaccording to the offic:al statis-
tics the f{igure ol emniovncitp 8. *Kers
who are regisiered with Employment
Exchanges, has gone up by two mil-
lion and the number of people—
matriculates and above—is roughly
half of the 8.8 or 8.9 million employ-
ment seekers in the count ., I have
no doubt that if we want to solve
this problem of unemplovment, taking
up of apprenticeship is not going to
solve the problem. It will not help
even this small number if you do not
orient the apprentices before You

send them to the inAustri>s What
we want is big public work. pro-
grammes, Since we ares now in a

position to control ‘the output of
essential commodities. since we are
now in a position to try and increase
the supply of these goods, since we
are going to change the structure of

the economy and directly interfere
with the product-mix,—not merely
the increase in production but the

~romnosition of products-—in order to
get the maximum out put of mass con-
sumption goods, I think, we are in a
position to finance a Programme of
Public Works; and this is the time to
go in for a comprehensive national
public works programme which will
involve everybody

It will give everybody work, keep
their thoughts off all sorts of other
things and resu't in bringing about a
big, capital change in the country’s
economic structure I am very grate-
ful to you, sir, for the patience with
which you listered to me. I very
much welcome the programme; I wel-
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come the tremendous earnestness and
enthusiasm which is being shown by
the Government and, I suppose also
by the party, in seeing that this pro-
gramme is implemented; but I would
only like to say one thing to my
friend. He said that all the ICS and
IAS should be changed—that these
people should be changed. I assure
you, these programmes can be impie-
mented only with the cooperation of
the bureaucracy. Of course, we must
also cooperate. This is a very vast
country. &fLach work i» linked with
the officials in one way or another;
and, therefore, if we start ireating
them as enemy class—it is all right in
the olden days—it would not help;
we have now to find ways and means
of re-orienting them, telling them
that we trust them; and telling them
that we have got a great opportunity
to make this country a great coun-
try I could say that a whole new
line of approach shou'd be taken in
regard to officialdom than what we
have done so far: but I welcome what
has happened; and 1 rcally have the
confidence I am an optimist. T share
the Finance Minister’ optimism. As
an economist, I have =aid elsewhere
that this is going to be a good year
for various reasons: and if we can
use this good year, the Emergency,
and the new kind of determination
that seems to have come into the
minds of people in authority and
decision-making positions, it should
be possible for this country to sav
‘good bye’ to the bad economic past
and start a new future that would
place u=, sir, in the forefront of the
world

Now, one more minute; I cannot
resist it. I have always been enun-
ciating this proposition outside. 1
think that in the 20th centurv, the
first quarter belonged to the declin-
ing capitalist parts. I said that the
second quarter belonged to the Soviet
Unjon who became respectable at the
end of the second quarter. I said
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that the third quarter belonged to the:
People’s Republic of China who again
has become respectable—because res- -
pectability means membership of a
clul; and we are now in 1975. I said
that the fourth quarter of the cen-
tury belongs to India; and I used to
say that things will begin happening
in 1980. Only 1 have been wrong;
things have started much earlier. Let
this be India's quarter and let India,
by the last quarier of the century,
really become one of the great, pro-
gressive, egalitarian, socially just and,
at the same time, productive nations
of the world.

SHRI1 INDRAJIT GUPTA (Alipore):
Mr. Chairman, I must begin by saying
that but for the concluding chapter
of my friend. Dr. VKRV, Rao's
really brilliant and lucid speech, I
am entirely in agreement with every
one of the points which he has made
in the earlier part of his speech,
particularly regarding implementa-
tion. This programme, sir, which has
been announced by the Prime Minis-
ter, has been welcomed by everybody,
even by those who do not like it in
their heart of hearts. Our party has
welcomed it, not because it says any-
thing new, but because we take it as.
a sort of an indication of the priori-
ties which the Government wants to
put Dbefore itself, as a short-term
task—and net a final task, But pro-
gramme or no programme, Df, Rao
is perfectly correct in emphasizing
that programmes may come and pro-
grammes may go The acid test is
going to be in the question of imple-
mentation By implementation or
non-implementation, this country will
stand or fall; thisz government will
stand or fall: the Prime Minister will
stand or fa'l. That is the position
that we have come to, now; and we:
may not get a second chance. I am
sorry for one thing only; ie. that-
because of the way thr Emergency
came, because of events which deve-
loped so rapidly within a short space-
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«f a fortnight or so, because of that,
one very important development, in
my opinion, has got somewhat—com-
pletely; why somewhat—relegated to
the background.

This is something which we were
not able to discuss and assess proper-
ly and derive the proper lessons from
it, and that is the Gujarat elections
which took place on the very eve of
the emergency. That 1s not the sub-
ject matter of this discussion, and I
do not want to go into il. But I
should like to remind this ru.ing
party that they should not forget
that there are very profitable lessons
to draw from what happened in
Gujarat, and I submit that one of the
main lessons is tbis, that it is no lon-
ger possible with all your vast re-
sources, with all your high-powered
election campaign, with al. the money
that you may scend with all the
traditions, the name and history of
the Congress and everything, it is no
longer possible to win the elections
unless you are able to tell the peo-
ple and show the people in actual
practice that “th'. := “het v h -«
done for you” and un.ess the people
themselves are involved in improving
their conditions of living. You had to
pay the price fo, what cer.ain people
did in Gujarat earlier in the name of
your governmen{ and, in the final
count, you were not able to overcome
that terrible handicap which has been
imposed on your reputation and your
good name by the things which had
been done there by people in your
name,

So, the point is not the programme.
You may have a hundred good pro-
grammes or g thousand good laws
may be passed in this House. We are
passing them every day at an un-
precedented speed You can pass six
or seven good laws every day; no
difficulty; and if they are good laws,
you will get sur support also. The
-point is how to implement them.
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Therefore, now it is & Question of
invplving the pegple.

About certain steps which I think
should have been included in the pro-
gramme, I will come to later. I am
glad to hear from my friend, Dr. Rao,
that there are so many good things
in socialist and communist countries
also—-there is no inflation, there is no
high price rise like that all the time,
there is no unemployment, ther, is
even a Gandhian way of simple living
in some countries and so many things,
and the only bad thing there is natio-
nalisation, It is the only bad thing;
everything else is fine.

SHRI C. SUBRAMANIAM: Regi-
mentation, I said.

SHRI INDRAJIT GUPTA: Now
there is one thing I would Like to say.
Of course, Dr. Rac has very correctly
warned about it. We should not be
complacent and the Minister shou d
not preach complacency. He is not
preaching it; I do not say he is
preaching it. H¢ is reminding us
every time that we :hould not become
complacent, But while it is true, and
we welcome that, the sort of gallop-
ing inflation which we have witness-
ed in the last year, or a year and a
half, haq really become a frightening
spectre and we did not know where
we were going tc¢ end and whether
the country was going headlong to-
wards disaster.—that galloping rate
of inflation has certainly been check-
ed. Whether it has been checked for
goad or for the time being only, 1
cannot sav. I find it difficult to be-
lieve that other capitalist countries.
which are much more affluent than us,
much more advanced, much more in-
dustrialised and so on, ard are sufler
iIng from terrible inflation at the mo-
ment, I find it difficult to believe that
they are not eble to think of
such o sirovle solution 'as India
has found. That cannot he the ques-
tion. Checking of monetary pxpan-
gion, credit squeeze, cutting down the
rate of deficit financing, 411 these
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ihings gre well-known and very old,
-well-known, remedies which are sug-
&w.ed a8 anti-inflationary measures

capitalist countries. They are try-
jng to do it in Great Britain and the
United States of America. In fact,
there is a big confrontation going on
between the Government and theg en-
tire labour movement in England at
this moment.

DR. V. K. R. VARADARAJA RAO:
They are afraid of unemployment,

SHRI INDRAJIT GUPTA: Unem-
ployment has gone over one million
already in Great Britain.

So, certain steps were taken and,
for the time being. they had a very
salutary effect in the sense that the
galloping rate of inflation has been
checked. But, ¢s everybody knows,
this galloping ratc of inflation being
checked does not reflect itself, natur-
ally, in any easier conditions of life
for the people, as far as prices are
concerned, the d»yv to dav retail con-
sumer prices are concerned.

I am worried particularly over the
way the people are gomng to look at
this emergency, how they are going
to react to it. Whether they can
speak up or not is a different matter.
It i8 much worse really if they can-
not speak up. If something goes on
accumulating in their minds which
they cannot speak of, that is worse.
In any case, it is a welcome thing
that the inflation, which last year was
going at the rate of 30 or 25 per cent,
we have succeeded in bringing it
down to 6 per cent. It is said that
now it will grow only at the rate of
6 per cent. We understand this is a
good achievement in terms of econo-
mics. Byt to the common man in the
street it does not provide any relief,
The wholesale prices to some extent

ve come down no doubt, for a
variety of reasons; I do not want to
%9 into all the reasons now. But that
thas not been reflected in the retail
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prices, except in the case of one or
two comrnodities.

I am told, that is what I heard in
Cglcutta, that there is 8 big kind of
organised conspiracy going on in the
circles of these big traders and deal-
ers, who are naturally very much
against this emergency and all that,
and that conspiracy is, part of which
Dr. Rao has referred to, not to re-
plenish their stocks when their exist-
ing stocks are cleared. Now they have
to declare their existing stocks, put
up lists with prices, show their stocks
and all that. They have to comply
with that for fear of being prosecut-
ed or arrested. But their game is

that once those stocks have been
cleared, there will be nothing left
because they are not replenishing

those stocks.

In the normal trade channel, &s they
dispose of stocks they go on bringing
fresh sfocks and keep their businegs
going on. Many of them are now
playing this game. ‘Jet the stocks Le
finished” because no new stocks are
being replenished. T sm apprehensive
that after some time, after a few
weeks, or a month or two, you may
find conditions of scarcity in the
market in relation 1o certain assential
commodities. You have not passed any
laws or rules under the Defence of
India Act or Rules that a dealer must
compulrorily keep his sincks replenish.
ed at a particular level. That you
have not done; you have only said
that he must sell acceording to certain
regulations, Those regulaticns also,
in my opinion, are not very eflective
or drastic. For exainple, I must men-
tion one thing. Everv member must
have seen, because it has appeared in
all the papers, this news about the
order issued under the Defence of Incia
Rules that packageq goods, all goods
gold in packels, must display in the
packet the identity of the commodity,
the weight or measure, the datt of
packing and the sale price. Any per.
son who sells a packet without thip
lable on it, in which all these kinds of
information is Fiven, will be lLable to
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be prosecuted. This is very good,
But what is the safeguard here? 1
was selling something so long at Rs.
5, Now I will put on the top of the
package ihe label saying the price is
Rg, 8 and display it. How is this
measure against price rise, I do not
understand. Al that it siys is you
must put the label on the packet,
showing what is the quantily there,
when it was packed and what is the
price. But the fixation of the price is
not coming within the purview of this
order. The price is left to ‘he dealer
or the trader or shop-kecper to fix. So,
what is the use of it, I do not under-
stand anq I would lIike to have some
¢larification, if it has any other mean.
ing. It seems to me futile. It does
not even say that if in Ave shops the
same packed commodities are sold at
five different priceg somchody will be
prosecuted. This is what happeng to
anybody who goes to the market and
tries to buy something. I do not know
whether the Ministers go to the markef;
it they go, they will find that the
prices differ from shop to shop. If you
go to 10 or 15 differant sh ps and go0
on calculating the prices of socme
ordinary everv-day household com-
modity, you will find that the price
variation is about 5, 10 of 15 paisc.

The same standard thing which is
produced by the same manufacturer is
being solg at a price variation from
shop to shop. I should have thought
that by an Order of this type, if it
could have been achieved, at least
there would be compulsory standar-
disation of prices. Whatoves it s,
whether it is Rs b or Rs I, it mwust be
sold at the same price in every shop.
If it is not, the fellow whn is charg-
ing a higher pricg wil] get into
trouble. There is nothing like that,
It only says, “You put a label on the
package and you have complied with
the law.” Please look at it. I am
not indulging in big economic proposi-
tions and theories. First of all, I am
not as qualified to do as Dr. VK.R.V.

JULY 381, 1975

Motion Re. New 16c"
Programme for Economie )
Progress

Rao is capable of doing. Secondly, I
am trying to look at the prohlem
from the point of view of the
tomimon man because, ultimately;
without that common man, you wilt
not survive in this country. Some-
how or other, the common man has
got to be involved in this whole
thing. He hag got to fee] that this i8
bringing in some good. It is no use
my feeling like that unless the common -
man feels that way.

Then, we have been told that the
whole sale price index f,r the week
ending 12th July this year was lower
by 2.1 per cent than the correspond-
ing figure of last year, it is very
good. But I say very humbly that
this is all very deceptive. The
figures in any case the statistics, are
always deceptive....

SHRI C. SUBRAMANIAM: Wag it
deceptive when it was higher?

SHR1 INDRAJIT GUPTA: The
actual figure might have been decep-
tive. It might bhave been a much
higher rate or a lower rate,

I find from the Gevornment figures
that this wag the price index for the
week ending 12th July. But if you
take the wholesale price index for the
period from April 1o June, that is, the
second quarter of 1975, I find, it was
4.3 per cent higher than the figure of
last year for the second quarter. What
do we get? Ome flgure you give; one
figure I give. What 1s the end result
of that I do not =xnow. Even food
prices, according to the Government
figures, were 8.4 per cent higher this
year than last year.

Now, you take the net bank credif.
The net bank credit to the Governmeng
sector during the busy season of 1974~
75 rose by Rs. 799 crnces over the
previous year and to the private sector
the net bank credit rose by over 1200
crores. What I am trying to say is
that while, certainly, expressing our
gatisfaction over that exteni of pro-
gress which we have bheen able 1o
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make, we should wot forget that the
bagic factors responsible for these in-
flatiohary \pressures have not, by any
means, been eliminated, They are
still operaling. We have to fight a
prolonged and protracted battle. It is
a prolonged and protracied battle
which has to be erdenily pursueq on
every front, on every sector, curn d
out with a sgingle-minded deterina
tion by the Government a Govern-
meny which ig capable of invelving
the people right down to the lowest
level in this struggle. Otherw:se, we
will fail again,

Further, controlled prices of =0 maiy
commodities have “een raised during
this period since Emwrgency wags ide-
clared. 1 know, the Finance Minister
will say that thete are inceutives
which are necessary ti, stimulate pro-
duction. In some »of the cuses, it may
be that there was a genulne loss
taking place and all that. But looking
again from the point of view of the
common man, if he sees, on the one
hand that retail prices are not going
down and, on the gther hand, the
Government is raising the prices of
coal, steel, aluminium, kerosene, cook-
ing gas and standard cloth all within
the period from 26th June, how do 1
convince him? I canaot convince him
by ecenemic theories. It will not do.
The price of fertiliser has been re-
duced, That is a thing which you can
go and tell the farmer. The prices of
fertilisers have been reducedq substan-
tially. That he can understand. But
in other cases, it is very difficult to ex-
plain anything. XKerosene, cooking
gas, standard cloth and aluminium
utensils are not luxury goods. These
are the things which every crdinary
persen uses,

I do not want to say much ahout
the procurement though I had made
some points here. Dr, V. K, R. V. Rao
has vovered the whole thing. We are
having good rains and gnod crops are
expected in the next harvest., .But ex-
periance has ghown us so many times
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that despite good rains a1 d good crups,
if procurement {fails if it is not up to
the mark, then the common man will
not be able to reap the benefits of @
good harvest.

Then, Sir, somebody had raised
again g question wnich wps raised
tomewhere uabout the whole-sale {rude
in food grains to which | thunk the
Minister—] am not sure whether it
was thig Minister or .ne of his collea-
gues—is reporied as havivg said ‘“No,
we tried 1t once and we gave it up;
we think it 1s a Aoctrmaire approeach
and it is not necessar.’’. After ex-
perimenting with it for one year, when
you give 1t up and say that no advocute
such a thing again is doctrinaire, 1
think the other thing is als¢ doctri-
naire. To go on saying that the take
nver of whole-sale trade of food grairs
is not advisable is equully doctri-
naire.

Anyway, 1 don't waunt you to tahe
over provided you are assured of a
good procurement performance—in
which most of your State Govern-
ment have, up till now, miserably
failed, Therefore, although we are
proud of the fact that our production
is guing up to over a 100 million tons
of fooqd graing and so on, we are not
able to procure even 12 million tons
which our friend Dr. Rao has calculat-
eq as what is necessary ta tide oyer
this period; and, also, to be able to put
by some stocks, we should procure at
least 12 million or 15 million or 2§
million tons out of this production of
over 100 million fons. If we cannof
procure that much, what is the use of
talking about emergency and all that?

Then, 1 come to the other sector
tbout which I want to make a few
ohservations, i.e., about industry and
unutilised capacity. I think, Mr.
Subramaniam—you are such a devotee
of production and you talk day in and’
day out about produciion-—-that apart
from anything else, if this unutilised
capacity which is lying there now Is
put to use. without doing anything
else vou will get an increase tn pro-
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duction of about 25 to 30 per cent if
not more; you need not do anything
else it you first do that. Why should
this capacity be lying unutilised?

Now, Mr. T, A. Pai said recentiy
in a statement that those constraints
of ghortages of coal, power and trans-
port which used to be there have been
largely overcome and he has threaten-
ed that unless the industries utilised
at least 75 per cent of their installed
capacity, Government will not hesitate
to change the Managemeni. What is
the meaning of “changing the Mauage-
ment”? If I put in a word here like
‘Government take-over’ or ‘nation ihs;-
tion' you will say ‘you are doctri-
naire, you are a communist; you are
always talking about a doctri-
naire approaca™. But, in practice,
what does it come to? Fvery time
Government had to take over concerns
after they have fallen sick, and you
may say that it was not doctrinaire
because when the industries and units
were in a condition where lhey were
on the point of being closed down,
throwing thousands of people gn the
streets, making them absolutely bank-
rupt, at that stage Government step-
ped in and took over. But what I am
spying is if this threat (or whatever
you may like to call it) declared by
Mr, Pal is to be taken seriously, !
want to know what is the meaning
of “if a minimum of 75 per cent of
the capacity is not utilised, ‘Gavern-
ment will not hesitate to change the
Management”. Does it mean that
ingteagd of gentlemen A. B and C in
the private sector, you will put in
gentlemen X Y and Z from the pri-
vate sector? It does not mean that, I
am gure. It means that, to some
extent, Government will have to step
in and will have to anpoint some peo-
ple:of .ts own, nominate Directors of
its own or put in some other people
to look after them. After 2ll, nationa-
lisation may be 100 per cent or it can
Be 80 per cent or 75 per cent also, but
please don't dismiss all these things
by saying ‘doctrinaire’. This iz where
these people are driving you to.
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I do not know to what extent the
discipline enforced by the Emecrgenty
will continue to operate on these big
businesg houses and big industries. 1
have my own doubts, I am sure Mr.
Subramaniam will not share 1y
doubts; he is very confident about
thom he is confident of their bona
fides. But I do not have be’ief in
them at all. They have no motive
except profit—and rothing else; it has
heen proved couclusively. Ang those
very gentlemen who are algo owners
of big newspapers and who till the
25th June were writing and shouting
hoarse that the Prime Minister must
be driven out immediately, she had
no right to continue even for a single
day, she must resign immediately,
High Court o1 Suprzeme Court or no
High Court nr no Supreme Court, are
today the big captains of the industry
who are going and pledging support to
the Emergency, pledginy support to
Shrimati Indira Gandhi. Have we to
leave the fate of industrial production
in the private sector, in their hands?

I was looking through the 69th
Report of our own Public Undertak-
ings Committee, which has been pub.
lished recently, on the Cement Corpo-
ration of India. There they have gaid
that the original target of five million
tonnes for the Cement Corporation of
India wag scaled down by Government,
was reduced by Government{, to 1.6
million fonnes in the first instance and
further down to 1.2 million tonnes,
Why? Why wag the target scaled
down? In the hope that the private
sector would put up additional capa-
city in a big way, so that the private
sector cement plants could he given a
bigger share to increase and expand,
the target of the Cement Corpoiation
of India was reduced. But what hap-
pened after that? Did they oblige?
Here is the biggest cement factory in
this country, the Jaipur Udhyog:
located at Sawai Madhopur with a
capacity of 8.55 lakh tonnez of cement
per annum. What has been their
record? What have they been doing?
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Their production ig felling every year.
It was closed for some 15 or 2v days
alsn. ...

SHRI AMRIT NAHATA (Barmer):
1t may close down altogether.

SHRI INDRAJIT GUPTA: Yes. It
may close down altogether, They are
unable fo manage a umt of this size.
They are wasting the funds in so
many ways. An inguiry was promised
on the floor of the House, (Interrup-
tions). There were many other facto-
ries also which were a part of this.
Now it is called Alok Udhyog Indust-
ries in the name of the son. I have
got a list of twelve concerns here.
Some of them are closed; some of
them work only one shifi; somec are
under lock-out for the last two months.
This is what is going on. These are
the people. Dr. Rao said, “I am not
a blund supporter of nationalisation
because having seea  nationalisation
work in many places, I am not ena-
mouted of it”. But are vou eramour-
od of the way you see the private
secinr warking?

DR, V. X. R. VARADARAJA RAO:
Of course, not.

SHRI INDRAJIT GUPTA: I kncw,
you will not be. But some people
are, in this country.

My main quarrel with this 20-poir
programme is that, while it is very
good as far it goes-—if it is imple-
mented, it will certainly strike a big
blow against the roots of exploitation
in the countryside; I have no doubt
about jt—, the weakness in the pro-
gramme is this: where is the blow
struck against these people where is
the blow aimeq against these people,
who have concentratedq the huge wealth
in their hands?

DR, V., K. R. VARADARAJA RAO:
One at a time.

SHRI INDRAJIT GUPTA' Then tell
Uy that “this is the tactics, this is
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the strategy, that we are having: do
not fight all your atiemies at one gO;
now we shall concentrole on this;
then we ghall do that”. I.et the peo-
ple understand something. Why don't
you take the people into confidence?
we are fighting a battle now. Those
reactionary forces are not suppraessed
for ever just because you have arrest-
ed gome of them arid put them in the
jail or banned the RSS. Their econo-
mic roots have to be uprooted and
finisheq in this country. If the power
of the class forces which have always
supported and fed these riuntists, re-
actionaries and fascists who have big
feudal interests in *he countryside and
of the big monopolies here who are
dominating the indusiry, is not bros
ken, why do you talk about garibi
hatao? 1Is Garibi Hatao going to some
about by magic without yvour taking
concrete steps against the main forces
of exploitation? That is the weakness$
of the 20-point programme. Here,
this is the kind of thing which is
going on. 1 am not going to deai with
it in detail here because this is being
discussed in some other form, I
know—the whole problem of fay-offs,
retrenchment, closures, and lock-out
going on in so many industrial units
imposed by the employers.

It is being discussed in a suitable
forum which has been recertly devis-
ed. I do not want to go into details
here, So many concerng in my State
at this moment, like Inchek Tyres,
Orintal Metal Industries National
Tobacco Company, Dunlop, Batas,
Metal Box Company, National Rubber
Company, and so many more well-
established firms, large-scale units are
indulging in lay-offs, or closures or
lock-outs or retrenchment or something
like that. Where is the urgency in
the spirit of emergency that mow we
must barness all our resources for pro.
duction?

Another point 1 would briefly like
to mention is this. Dr. Rao says, oné
at a time, but the fact remains that
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there is a drain going on our resources
dll the time and also ¢n the foreign
exchange. That s a doctringire
mantrom of mine and 1 will go on re-
peating it. These multi-national Dig
eoncerns are operating in our count:y.
I am only asking for small things, 1
am asking the Finaace Mnster not
to nationalise these concerns imme-
diately, because I kuow they would
not be able to do it; perhaps 1t is
some other strategy and tactics, and
tais may not be the right moment to
try it out. T agrée with that. But !
am asking for small things, for Sec-
tion 28 of the PForeign Exchange Regu.
lationg Act, that was passed long ago.
Section’ 28 gays that all these foreign
concerns which have more than 40 per
cent foreign share holdings, must re-
gister themselvegs within 3 certain
time and take steps to reduce their
foreign share-holdings, so that the
share-holding is Indianised anq the
‘element which is responsible for the
drainage of foreign exchange hy way
of remittances of profits, or heed office
expenses, royalty charges ete, all that
goeg down. It is such a simple mat-
ter; this is not nationalization; it is
compelling these people tp comply
with Section 28 »f the Foreign Ex-
¢hange Regulations Act. My informa-
tion is that a large number of these
concerns-—~and mone of thes~» are ope-
rating in what we may call e:sential
lineg of production—are making hair
oils, tootk-pastes, chocolates, condens-
ed milk ete. I want to knovs, whether
concerns like Cadbury Fry, Coca Cola,
ColgatePalmolive, Brook Bond,
Hindustan Lever, Britainia Biscuits,
Glaxo and so many others, have com-
plied with Section 28 of the Act. Why
have they not been compelled 10 do
$hat? Why should they not reduce
their toreign share-holdings now with-
in a well-defined time limit. They
must do it. Thev cannot be allowed
to drain away foreign exchange from
this country. I am orly asking rou
% imploment something you have
passed aleady..
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SHRI C. SUBRAMANIAM: We have
becn implementing all that.

SHRI INDRAJIT GURTA Yuu tell
us, we would be happy ta know tbat.

Now 1n the name of techrical ¢nila-
boration, of course, some of these
people will go on being impoerted into
the country. I cannot resist again
referring, because my friend, the Mi-
nmister of Petroleum and Chemicals 1s
here. to Bechtel. He knows asout
Bechtel; 1 have written him umpteen
number of letiers. The, came here
and were brought here yvedrs ago.
They are going to be nmsugnt .gain.
I am warning the Gouvernment and
this House that there are people in
Mr, Malaviya's Ministry-—[ do not
want to name then-—or some € crpe-
rations under 1t who are actively
lobbying to bring Bechter back in con-
nection with the project for a coul
slurry pipeline—not oil pipeline this
time, but coal slurry pipeline—know-
ing full well that Mr. John A McCone,
who was the origmmal promoter anc
head of this Compuny, Bechtel, was
also appointed as head of the CIA in
the USA at the very tiine 'when they
were laying the p.pel.ne here | do
not want to say anyihing more bu!
if you are serious about all these
things, we have to fight thes2 forces.
And there are exfernul forces al-o
which are interested in de-stablising
the Government i1 this coantry and
50 on. Please show a littla vigilance
in these matters and read two Of
three books that the ex-CIA agents
have wrilten and see how they operat®
and what are their methods of ope-
rating and procedures of cpcrations.
Do not bring in these people here.

Ahout cheap cloth. Prof, Rao sald
many things. 1 think Mr, Subiameni-
am will agree thal a total planning of
production in the cofton textile indus-
try is now required a total rlanmng
of textile production. Otherwise.
because you have tu meet both ihes®
needs-—one is tor exports and the
other is for adequate supplies of chesp



169 Mution Re. New SRAVANA 9, 1897 (SAKA) Motion Re. New 140

Programne for Eetmomic
Progress

cloth to the people-~this cannot be
done without a totui production plan-
ning. vefore, I am asgking here:
when you have already taken over 103
mills—of course you took them over
because they were gick. so-called sick—
you have got a goud base. Now, in
these 103 mills you will have to in-
vest money. Having ordined these
mills, tae private sector {ellows have
now disappeared and the Government
have to injesct public funds into this
corporation to make it stand up. Any-
way it is a good lLese and from this
base can we not proceed a little fur
ther, step by step and take over a few
more units for the purpose of a total
production planning of cloth which is
a vital thing. Here also I find &0
many shocking things being said.
Please pardon me referring repeated-
lv. a¢ this is the safest and most res-
pectable thing to do because it is our-
nwn commitiee, a commtise of this
1ouse. t¢ the Public Uadertakings
Commitiee—ihe report they brought
out in the last session on the Nationel
Textile  Cosporation. What do they
say?

“The Commitlee are surprised to
know that while the industry as a
whole wus given Rs, 500 crores help
by the (Government, the NTC which
constituled 20 per cent of the tex-
tile industry got only Rs. 40 crores
which was only 8 per cent of the
lotal assistance given to the indust-
ry in spite of the fact that it {s not
in a position to 1aize funds from
other resources. When the NTC
approached the dGavernment in this
regard, it was nfornied that Gov-
ernment did not give diiections to
the banks ip favour of individual
clients. When the NTC approached
the banks they wanted the Corpo-
ration to give guaranteex for the
amounts the banks have given to
the previous owners of the mills in
the pre-take-over period. The NTC
could not however glve guerantces
or take over the responsibility for
making repayment of he amounts
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advanced to the previous ownerg of
the mills,

The Committee are also informed
that a group of 18 mllls in the
nationalised sector did not get eny
funds at all from the banks.”

This is the way the nationalised sector
of the cotton textile in-ustry is being
treated by the government and its
institutions, its bsnkg and financial
institutions. Then, what is the total
planning you are going in for? Where
is the cheap cloth going tu come from,
this controlled cloth whicn Prof, Rao
very rightly pointed out is very neces-
sary, more than anything else in the
country-gide? There are poqr families
in the country-sick. 1 @m sure many
members go to these areag and have
seen it with their own eyes. At least
about the eastern India I can tell you.
In one household where there may be
two or three women who are familv
members, there is orly one sari. The
whole family owas one suri. The
women cannnt go out of the house or
work together. They have to go one
by one using that one sari at a tume.
Is it not a scandaloug state of afisirs”
The cloth is not available, physically
not available anywhere. These people,
the private sector mills are getting
help not only from the baenks. Re-
cently we got some data also which
showed that the financial institutions
also like IDBI, TFC, ICICI, the UTI
and LIC are giving assistance or are
giving loans and are feeding these
people with plenty of money. But tke
NTC. public sector corporation is
running frem pillar to post. Nobody
will give them money. The NIDC is
given money to the jute milis to
modernise and carry out research
which they will never do. I have
known these gRentlemen since I entered
polities and I have gomething to do
with the jute industry. They will
never spend money either for moder-
nisation or for doing proper research.
They are swallowing up all that
money. Im the jute industrv there i%
also a public sector corporalion work-
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ing, the Jute Corporation ¢f India, I
am very glad: that s has been set yp
to try to help the jute cultivators so
that they get price, support whih
they can only do by carrying cut
massive purchasing operations which
they plan every ycer, but they are
not given enough money by the gov-
ernment. What is your scale of pri-
oritltes? You please tell us.

171

1 will end now by just mentioning
one or two points more. I suy not
only rural indebtedness Mr. Sub‘ra-
maniam, which iy a very burning
thing and I do not want to add to
what has been smid, but please elso
consider the question of indebtedngsc
of the urban poor or even industn_al
workers in some sectors. You will
be borrified. I can show you «ien 1N
big industrial undertakings the amount

of indebtedness which has grown
there. Ang you know who mfr ;;ge
y

3 ]
Jenders, who are tne credilors’
are the other emplcvees of that same

mill,

They are carrying on  very good

business of lending money to their
follow workers. They have got .all
these ties, coming from the same Vl.l~
lage or the same caste, I know’ in
some concerns in Calcutta the situa-
tion materialised to a point where the
workers were lesving their jobs and
were running away to their villages.
They cannot pay back the money.
They have been threatened with phy-
sical violence. 10 per cent interest for
one week’s loan, that sort of thing is
happening in the country! The point
s of alternative credit institutions
not only in the case of indebtedness,
but also in the case of house sites as
has been correctly pointed out by my
hon. friend.

You give him land—-a little patch of
land and ‘patta’ for the land. 1 want
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to know from where will he get the
seeds and cattle? He has got nothing.
I know in North Bengal gome land
was distributed during U.F, Ministry's
time. Those poor share croppers
and sagricultura] labourers in North
Bengal disticts, sold away that land.
This happened in most of the cases.
They said that they could not live by
eating stones and mud as they had
neither cattle nor seeds. Under such
circumstances what could they do with
the land? It has been said that the
problems of leng distribution, house
sites or indebtedress are being solved
but the alternative form of finance
for them has not been spelt out any-
where here Without alternative form
of finance everything will fail.

My colleague Shri Bhogendia Jha
mentioned abou! certain Articles of
the Constitution which neeq to be
amended. But 1t appears that courts
were interfering with agrarian rc¢form
measures and land ceilings. I believe
Government may be scized of this
matier. So, I do not go into thut

I want to make a mention of the
popular committiees—the point which
Prof. Rao anticipsted. This is the es-
sence of the thing Popular commit-
tees, at all levels, having statutory
power will have to be set up so that
reliance is not solely on the bureau-
cracy, but people may get involved in
implementation of all their work.
Government do rot have a list of big
landlords in many places—district by
district or in each thana, We were
discussing the cther day with some-
body, but Government could not give
the names of five big landlords in
each digtrict having land more than
the ceiling, But the local people know
all this, If you rely only on your
officials, you will never get informa-
tion. I you mobilise the local peo-
ple with gome sert of, proper commit-
tee you will get that information.
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get their co-operation. You will get
their heip. So, these things have tu be
gone into.

The industrial counterpart is the
Trade Union Commiitee participating
in management and production which
has very correctly been highlighted
by Shri Subramuniam. I believe that
they consider that as a matter which
should be given some statutory form
also. That is why I am saying—popu-
Jar committees with some sort of sta-
tutory powers. As far as this bogey
of nationalisation goes, I am saying
why do you not think of some selec-
tive nationalisation?

SHRI C. SUBRAMANIAM:
we not done it?

SHRI INDRAJIT GUPTA: You
have started ruing it out. You made a
statement last year that there will
be no further nationalisation. The
Prime Minister at the time of procla-
mation of emergency was advised to
say that some rumours are afloat that
some nationalisation is to take place,
and I assure you that there will be
no nationalisation, she said. What
is this doctrinaire approach? Xeep
your options open. I know that
you do not want to do something just
now, but you need not say that you
are not going to do anything. I do
not want K. K. Birla, R. N. Goenka,
etc. to be appeased just now.

Have

Emergency is nct meant for appeas-
ing those gentlemen, For example,
here is this urgent problem and a
twin problem of the automobile in-
dustry, such as it iz which is in acute
crisis. They cannot sell motor cars
at these terrific prices. So, they are
closing down, restricting production,
laving-off workers, closing shifts and
all that. On the other hand, 1look
at the public transport service in our
big eities. ‘Now, in the name of emer-
gency, when people are rushing to
reach their offices in time and not to
be late, what is the system of public
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transport ™ our big cities? 1 dont
know about other places, but in Cal«
cutta, you know what the service is;
it is something ur believable, it is not
a human thing at all. Pcople cannot
reach their offices; even if they try
they cannot do. Is there no connection
between the two? Can you not take
over these automobile factories and
see that the major part of their capa-
city is used for producing buses for
the public passenger service, for the
public transport service, thus streng-
thening the puablic transport as a
whole? Mr. Subramaniam, I would
like to draw your attention ‘o a small
point. Just at a time like this when
there is such acute crisis in the pub-
lic transport syvstem, at a moment
like this, they are proposing to raise
the tram farvs and the bus farcs in
Calcutta city, Now, it may be neces-
sary, as an economic proposition, that
bus fares and tram fares should be
raised, but, please have a little imagi-
natinn, think of the common man, Ask
your people to move with a little
sense of imagination. Is this the right
psychological moment to do it when
emergency has begun, when people
cannot reach their offices and factories
in time? You may say that millions
of workers are fiot frightened of MISA;
I agree; but they are certain'y fright-
ened of their managaments and other
people, who are¢ every day Wwlling
them: “Look, here is emergency; if you
come 15 minutes late, you will be
charge-sheeted.” Many managements
are behaving like that. I know of
some managements which took a re.
asonable stand; in Calcutta 1 found
this when 1 talked to some of them;
they said. ‘We know of the condition
of our public transport; therefore we
are giving half-an-hour grace period.
‘But there are some others who say
‘No. If you are not here within %
minutes it will be treated.as one day's
casual leave; it will be deducted from
your casual leave'. Lok at the situa-
tion. At a moment like this, the
authorities decided to allow the tram
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and bug fares to be raised, I ask: What
are you doing? Are you trying to rub
people the wrong way? This is not
the way to win their support,

Then Bir, there are many other
points, like jute for instance; I don't
want to speak about jute; Br. Bho-
gendra Jha spoke about it. Many peo-
ple will speak about sugar, 1 am
sure, and drugs. The Hathi Commit-
tee's recommendations are now there,
I{ you say ‘Hathi Committee is also
doctrinaire’, ‘the Commission on Su-
gar Industry is a:so doctrinaire’,
‘everybody is doctrinaire’, then, I do
not know what to do. But these are
specific items on which, for very good
reasons, I could speak for a long time,
but it is not necessary. But what 1
wish to point out is that these items
should be considered in vour program-
me of nationalisution. Whether you
do it today or after six months is a
different matter; it needs adequate
preparation, I know; you cannot do it
overnight by anncuncing on the Radio
and all that, some arrangements have
to be made for the take-over. All
these one can understand, But if you
go about saying ‘No more nationali-
sation’ 1 will accuse you first of all
of being the worst doctrinaire in the
country.

' .

And finally, Sir, I think. somebody
over there mentioned something about
this: ‘purging’ is rather too strong a
word for it, but ‘ridding’ the bureau-
cracy of undesirable elements Well,
we all know the problem; the Home
Minister should know it also. There
are so many pecple. So many people
are being identified also and their
names have been submitted to the
right guarters about peop'e who are
actively connected with Jan Sangh,
RSS and Anand Marg, sitting in
Government offices, in the Secretariat,
Failways, and so many other places.
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But no action hes been taken so far.
It you are depending upon the bureat-
cracy--you have to, to some extent,
I know, because you cannot abolish
the bureaucracy,—at least do this
much: do & bit of screening, weed
out some of these kinds of elements,
who are trying to bring about a big
reactionary change in the country, In
any case, they cannot be allowed to
ait in key positions,

1 will end by mentioning this very
interesting thing which has ceme too
my notice just now. A few days ago,
an agreement has been signed in
West Bengal but it relates to an all-
India matter, that is, the Indiun Oxy-
gen Company. As you all know, they
have got units in many places through
out the country The employees have
a Federation—theyv have got more than
one Federation actually, But, recently
one of these Federations was called
for negotiation ané an agreement has
been signed between the management
and that Federation at the instance of
the West Bengal Government

Now, of course, in my opimon, it
is not a very good agreement and the
workers are not satisfied about it be-
cause they were never told—before an
agreement was signed—what was
going to be in 1t. After the agree-
ment was signed. the Secretary of
that Federation -1 won't name him—
just now 1 have got with me a copy
of the circular which he issued to all
the units of this Federation--explain-
ed why he signed this agreement.
Now, 1 am gquoting from that circu-
lar:

“In all faimess and frankness I
must admit that as a result of pro-
mulgation of National Xmergency
we have to sign the agreement at
the point of bayonet. I have been
directly threatened by the Men'ble
Labour Mirister, Government of
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West Bengal that unless I sign this
agresment:

(1) 1 shall have to bear the same
fate as JP has;

(2) He will ask the management
of I0L, that is, the Indian Oxygen,
to dispense with my service from
the Company forthwith and, as La-
bour Minister, Government of West
Bengal. he wi.l see that I do not get
8 job anywhere in West Bengal.

(3) If I do not sign the agree-
ment, he will impose DIR and send
me 1n the Presidency Jail imme-
diately ™

This 1¢ the Secretary’'s circular let-
der to al. the Units as to why he
signed the agreement. But, of course,
you can iake it with a piuch of sall.
I shall read out the names of some
©f these gentlemenn who are running
the KFederation. This Federation has
signed an agreement with the company
at the encouragement and instance of
the West Benga! Government on the
20th ignoimg the other federations.
Some of thes¢ unions in relation to
the Federation subsequent'y dissocia-
ted themselves from this agreement,
‘Who were the other gentlemen? Just
listen to the list. They are:

President of the Bombay Labour
Union--Shri George Fernandes;

Pressdent nf the Indian
Employees’ Union
Guijarat) Shri Navin M, Barot. a well.
known person.

Oxygen

President of the Indian Oxygen
Employees’ Union, Madras, Shri M. R.
Kuchelarn, Ex-CPM.

Secretary, Ambattur IOL Unit. Shri
T. M. Shanmugam.

Indian Oxygen Employees' Union
(New Delhi) Shri O. B. Babbar, Jan
Sangh Municipal Commissioner, Delii.

(Ahmedabad.
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President, Indian Oxygen Employ-
ees’ Union (New De'hi)—Shri R. K.
Vig, Jana Sangh.

Secretary, Indian Oxygen Shramik
Sangh, Kanpur (Uttar Pradesh) Shri
K. S Saxena, B.L.D,

and then General Secretary himself,
who has signad that circular which I
quoted, These are the people running
this Federation and these are the peo-
ple with whom, after the emergency,
the West Bengal Government has
brought about ar. agreement ignoring
the other Federation anq compelled
them to sign an agreement with the
managament.

So, while you are looking after some
bureaucrats and officers also, please do
not encourage the union leaders of
this type at least in the way they are
being encouraged because, then, yc
will not get either production or the
kind of industrial relations you want.

Sir, I have taken a lot of time and 1
thank you for that. I have tried to
cover some of the points which had not
been dealt with, We are fully pre-
pared to cooperate in every way to see
that this progremme, even if it is a
limited programme, is carried out.
But, the main thing is implementation
and, for implementing it at all stages,
levels down below, involving the
masses, our party, with whatever
strength and capacity it has got, is pre.
pared to put its entire strength, all its
people, all its volunteers into this work.
But, we appeal to you—we appeal to
the ruling party, as the main party,
not to content itself with nice declara-
tions and high sounding phrases or
only relying on laws and legal and
administrative measures and its
bureaucracy but also to put their
whole party intn the field so that
millions of people can be mobilised
and we can, together, really go ahead
and turn over B new page in the
country’s history.
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1700 hrs. -

SHRI RAJA KULKARNI (Bombay-
North-East): Mr. Chairman, Sir, it is
heartening to note from the Finance
Minister to say that the economy now
is poised for a majoy break-through
and with these economic reforms and
the general moodq of the country to
implement it well we are on the verge
of social and economic change. We
algo know that serious efforts are be-
ing made to arrest the inflationary
forces. The Minister has given the
figures about the index numbers and
has come to the conclusion that the
rise in the index number has not only
been arrested but also there has been
a gpecific decline in the index number
of late. It may be true but at the
same time it cannot be said that the
doubts have been removed that the
inflationary forces might not come up
again. We 4o not want to sce that
the efforts being made now are like
the grass-cutting over the pground.
You might cut the grass over the
ground, but its seeds remain in the
soil with a little more water again
the grass wjll come up again. There-
fore, so long as the seeds uf infla-
tionary forces inside the national eco-
nomy are not uprooted, these grass-
cutting methods it might given up
relief for some time, but it might
again put us into difficult pioblem
and the difficulties that we faced dur-
ing the last four years ag « result of
inflation again came back on the eco-
nomic surface.

The cflorts and the programme that
bas been launched now for incrgase
in industrial and agricultural produc-
tion is by itself not enough to make
our economy foolproof against the
working of the inflationary forces.

1708 hrs.
[8mxx H. K. L, Baacar in the Chalr)
There are two ingredients and two
forces which work against all Gov-
ernment efforts to stabilise the eco-

nomy and bring about increase in
production. As a matter of fact so
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far as the production efforts are con-
cerned—both in the ggricultural and
industrial fields—the measureg that
are now aruiounced in the economfe
programme are not new, What we
have been trying to do during the
last four years programmes item-by-
item is not so much a new thing but
wa could not succecqd inspite of our
good intentions. We did not sucoeed
in the measureg which we took and
the infiationary torces were eating us
in spite of every effort on our side,
Therefore, we should be aware {hat
though the efforts for increased produc-
tion and necessary fiscal measures as
wel]l as 1ncentives 1n  savings and
investments are necessarv, at the
same time 1t is also true that the
major factors which have been res-
ponsible for sustaining inflation dur-
ing the last four to five years should
also be tackled One of these major
factors is the deficit budget,

In the document which has been
submitteq by the Finance Miniriry, 1t
has bheen admitted that the de at s
larger, compared to last year This
is the thing which gives us ctucern
and creotes all difficulties in spite of
increaged production and our cfforts
at equitable distribution of all ersrtu:~
tial commodities through public agin-
cies. Therefore, special efforts sre
needed to reduce this gap and mcke
it narrower. It shoulq not osly he
arrested but it should be less than
thq previous year. It should cease
to be an inflationary force, There-
fore, the deficit has to be controlled.
It should not only be controlled but
it should he chopped off tn a large
extent. We would like to know from
the Pintuce Minister as ta what
exactly are the efforts being made in
this direction. This is the main cause
of the inflationary forces in our ¢co-
nomy, ‘

The second factor is foreign trede
—exports and imports. From this
document, we find that during the
last 8—5 years, our adverse balasnce
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of trade has beepn increasing every
year with all our efforts to increase
exports. The more we export, the
more we import, We have import
substitution programmes, We are
producing more of different varieties
in our different industries. At the
same time, we have been jn the midst
of a mess in regard to foreign trade.
Though our exports were very high
in 1974-75 and reached a record level
of Rs, 3253 crores, actually an in-
creage of 29 per cent over the previous
year, At the same time, our imports
also reached a peak level of Rs. 4348
crores, an increase of 48 per cent,
Therefore, the more the exports does
not mean that the imports are less.
We have nat been able to, during the
last four vears, nor do we have any
plan after the emergency, to arrest
this trend, T am aware of the deci-
riong taken by the Cabhinet sub-com-
mniittee. But. these again are deci-
siong taken to increase exports. Buk
there ¥s" no guarentee tHat the value
of the importe would be less  Therea
fore, these two....

SHRI C. SUBRAMANIAM: 'Thcre
is no reduction in oil prices.

SHRI RAJA KULKARNI: That is
exactly my Woint. Today, our eco-
nomy has become an integral part of
the jnternationa] economy, There~
fore, we woulg like to create same
kind of safeguards and these safe-
Ruards are necessary, Otherwise,
these two factoys. the defieit budget
and the increasing adverse balstice of
trade, will give an impetus to the in-
flationary forces again. We should
eliminate the forces which give rise
to inflation to make this programme
an jnstrument of social and economic
~hange. At the same time, it is true
that as a result of the emergency, a
psychological background is created
in \iie"eSuntry and pédple do want fo
See that the economic¢ programme suc-
ceeds., It is a fime-bound pro-
gramme,, Government is serious and
People also want it. But, at the same

Programme for Economic
Progress

time, the real instrument the dyna-
mic force is again the peoples in-
volvement, We have not spelt out
the pattern of peoples involvement.
Our reliance on the bureaucracy too
much, will not help us. At the same
time, we cannot depend on any otie
politica) party because ours is a multi-
party democratic system. What is
needed is a peoples movement.
People’s effort 15 to be organised.
There should bLe some kind of a
pattern for implementation, channelis.
ing this co-operation. For public dis-
tribution, we have to dcpend on con-
sumer co-operatives. Even for land
ceilings, we have to depend on public
support for completing the land tenure
records in ascertaining surplus land.
Therefore, there is necessity to spell
out this aspect.

In industry, we have now c¢larted
efforts in improving industrial rela~
tions. There is a programme to volun.
tarily bring tocether lahour and
management. We had programmes
even in the past for lubour participa-
tion in management. However, they
have failed. There is need to spell out
a new pattern of participation in the
industrial field. With the desire on
the part of trade umons, with the de-
sire on the part of Government and
industry, the co.operation has to Le
channelised and converted into con.
crete results.

Now as power ig available, as raw
material is likely {0 be available and
governmental financing machinery is
likely to be available, there should be
a people’'s machinery got ready. There
has to be some kind of a concrete
machinery of to-operalion. A patiern
is needed, and we wish the Finance
Minister helps in spelling out this pat-
tern of public co-operation in general
and workers’ co-operation in industty.

it ercurer e (afearreT) : wwefa
WEYT, I 20 ATEE NATT A TR
¥ arz grTw fafeeet & varew fem 2
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feerrr wveeT § 9% 9% & B 7Rl W
mr, I ww o7 WY fer mr
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#fa AT AR aw @ S w7 A%
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FE WA BT AT A9 TN F ) TH A
5 OWRF H 124 TET WL TEOA &
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®OVNT F1, FOor B R @,
ITFYIA FT q7 AT §7 AV T AMET X
ferza afes =@y guy qaa W%
wEy WA &1, WETT WX AT A
WTET A9 AL gNT | WeR I W)
gl w2e o W A A R
ey WY 7T & AT a0 @ Y R
& 1 T WA 97 AT 1900 FOT
W &7 A4S wAT & W ¥ AwE wrd
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6 qTe § 1 ¥ s w7 Y wr
e ¥ v ¥ 9 I urs ww ¥
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L. 9T Fe v aE owa ) ¥ g
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Wd At qor AW ) W A ¥ 9%
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SHRI S. M. BANERJEE (Kanpur):
Sir, i have moved an amendment which
reads thus:

“That at the end of the mntion,
the following be added, namely:—

“and calls upon the Government
to associate the progressive politi-
cal parties, Trade Unions, Kisan
Sabhas, Social Youth and Women'’s
Organisations at all levels to make
the programme a success.”

This is a harmless amendment and I
hope the Government is likely to ac-
cept it. I have not said anything which
the Prime Minister does not say every
day Day in and day out, the Con.
gress President, the other Congress
leudery and the Prime Minister are as-
suring the people that they will be as-
sociated with the implementation of
th., programmme to make 1t a success.
The leader ot our group, Shri Indrajit
Guptr has whole.-heartedly supported
the 20 point programme. On behalf of
our p.arty, I would assure the Govern-
ment that we shall ask all our party
mem“‘_-rs. sympathisers and those who
believe in socialism to rally round this
slogan of socialism, self-sufficiency in
the :ountry and also defeating the
righf{ reactionary forces. Keeping this
in view, I have bhrought this amend.
ment, with the hope that the Govern-
ment will not stand on prestige and
will accept it.

What is the purpose of this amend-
merl’ 1 have listened to the various
speeches with rapt attention. They
8ay, everything should not be left to
the bureaucracy for implementation,
There are good people and there are
bad people, There are people who are
committed to socialism and those who
are not. That is why I have said that
tvery person who believes in the 20
point economic programme and who
want socialism should be associated
with it. This has already started as
far as the trade unions are concerned.
I am indebted to the Union Labour
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Minister, to Mr. Pai and last but not
the least {0 the Prime Minister for giv-
ing the lead in this direction. The
General Secretary of the AITUC, Shri
Dange. has hailed this idea of the ap-
pointment of a bipartile committee. I
am happy this committee has been
formed. Five representatives of
AITUC, five rep:csentatives of INTUC
and one from HMS have been taken in.
I hope this committee will improve
the condition in the textile milis. Simi-
lar committees should be formed in all
the public undertakings and the
scheme of participation of labour in
management shonuld be translated into
action.

I am happy the Minister of Defence
Production asked me, “Why not ap-
point joint production committees in
ordnance factories?” These committees
are already functioning in the ordnance
factories but they are not{ ineffective.
I suggest that such committees should
be formed at national level. State level
and shop level. In that case, it can be
translatea into action. That is why I
expect the hon. Finance Minister to
accept this amendment, which should
have really come from their side, be-
cause they have given a call _to the
entire nation, to the youths, to the
women, to all political parties, all trad
unions, kisan sabhas and all other
organisations and the nation responded
to the call. I am sure, the Prime
Minister's call has been heralded by all
of us and the nation ag a whole bar-
ring a few people whose slogan was
to defeat our democracy. I am sure,
with this amendment, we shall enthuse
the people further.

Now, I would like to say one or two
points about rise in production. My
friend, Shri Indrajit Gupta, has al-
ready mentionel as to how lay-offs are
still continuing. We have been try-
ing our best that the production is
raised, In Kanpur, two textile mills
i.e. Laxmi Rattan Textile Mill and
Atherton Cotton Textile Mill, are still
closed and 8000 workers are_still on
the streets. Government has taken @
decision to take over these mills but
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unfortunately, it has not Leen able to
do so uptil now. ‘The procedure of
take over 1s sych that by the time the
mills will be taken o\er physically by
the Government, the machinery will
become a scrap and the workers will
aldo collapse. I would request the
Finance Minister to xindly apply his
mind and see that these mills are taken
over immediately.

Then about lowering of product.on
Whenever there is a need to improve
production, this particular multi-na-
tional company—The Hindustan l.evers
Limited——has always reduced the pro-
duction. Six months back, the produc-
tion of Dalda 1n thelr Ghaziabad
faclory wasg 540 tonnes a week. Then
it was reduced to 200 tonne a week and
during emergency, they have further
reduced it to 100 tonne a week, Sir.
this could not be checked and no
action has been taken against them. 1
have written a letter to Shri Qureshi
a few days back, the relevant portion
of the leiter is as follows:

“I have learnt with some sense of
pride in your personally discovering
some mal.practices in the matter of
evasion of freight by some big soap
concern. Knowing as | do a foreign
subsidiary in India, Hindustan Lever
Limited, I have personsglly no doubt
in my mind that the whole thing is
selated to this Company. After all,
the Company which can afford to
cheat the consumerg by way of re
duction in weights, can indulge in
excise evasion, is caught red handed
in hoarding vanaspati and other
essential items manufactured by it
for profiteering, can as well be found
to be evading payment of proper
freights to the Railways.”

Two or three wagons have been
caught for evading freight, This
Hindustan Lever Company which has
reduced the quality and size of the
soap, is producing the rostliest soap
Lux Supreme which cam compare with
the foreign made soap Camay. They
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have reduced the weight of Lifenuoy
and Sunlight. 1lhey have reduced the
price of Sutf by 5 paise ouly. The
prices of all other commodities have
been 1educed but the Hindustan Lever
has not reduced the prices of its pro-
ducts, Shn Mohd Quresh: has tuken
courage and [ ha'e reque-ted him that
this thing must be investigated ty (BL '
I have nothing against tbig Company
I never appioached them for the ap-
pointment of my son. Byt 12 the larger
public mnterest, I want to request the
Min ster that the case of this factory
must be investigated by CBI. They
have alreadv sold thewr factory at
Trichy and they are going tn sell their
factory at Ghazniabhad also.

1 would requert the hon. Minister
to take note of this If my words are
correct, 1f my information 1s correct
that they have reduced the production
of Dalda from 450 to 100 tonnes dur-
mg this Emergency, they should be
hrought to book. Sir, another one or
two points and 1 will fimsh, I will not
take more than 3 minutes.

Now about the nationalizaton of
the sugar industry. I say his only,
because they are cheating the cane-
growers; and they are cheating the
Government in the matter of excise
duly. My hon. friend Mr. Narsingh
Narain Pandey who has championed
the cause of nationalization more than
any one of us will bear me out. If
you are unable to nationalize the sugar
industry taking advantage of this
Emergency, it will never be naetiomaliz-
ed. It is high time that it should be
nationalized. Both the State Govern-
ments, viz. Bihar and U.P, have passed
unanimous resolutions in their Assem
blies and said that it should be nation-
alized. The Centre has also promised.
They have said that it wiil be natton-
alized after the report ig out. But the
time has come when the sugar industry
should be nationalized, in order to
save the consumer from further exploi-
tation. What are the arrears? They
run to the tune of crores. They do nof
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want Yo pay to the consnmer or to the
cane-growers. Mr. Sat Pal Kapur said
that Article 311 should be deleted. You
can change the entire Constitution and
leave only the title, I don‘t 1aind, But
Article 311 is a Magna Carta as far
as government employees are concern-
ed. Don’t change the Constitution or
Article 311 only because there are
some corrupt officers. Do we change
the Constitution simnly because we
have got some corrupt MP:s.? Have
you changed the Constitution because
of Tulmohan Ram? The question is
whether Tulmchan Ram  should be
suspended or sent out of this House—
or Bhagwat Jha Azad or somebodyelse.
Merely because some officers are cor-
rupt, don’t change Article 311. When
Mr, Asoke Sen was the Law Minister,
we stood hike a rock. I was a govern-
ment employee who was sacked with-
out any notice., because Article 311
was nof anplicable to Defence em-
ployees. Shri Mahavir Tyagi sacked
me without any notice and without any
reason. I could go to the court onlv
under Article 226. Let us not punisb
those who are 1ot in the wrong. On
the basis of Article 311, the appeal
and control rules have been framed.
Let us send out dishonest fellows; but
don't make others suffer, Otherwise,
it will be a sad commentary on our
Constitution. Our intelligence people
are there; they can find out who are
corrupt. Lastly, apart from attacking
bureaucracy --1 know half of them do
not believe in socialism—we should
also search our hearts and ask our-
selves: “Are we sincerely wedded to
socialism and are we really doing
something? These are the two wheels
of the Government. Bureaucracy, on
the one hand, should be there; they
should be set right and should be
taught a lesson and brought nearer to
these things, Commitied Dpeople are
there, We should have committed
radio, commitited television; but com-
mitted to what? Committed to high
ideals, In that case, the politicians
should also play a role, which is suit.
able for this country’s welfare; and 1
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am sure once we 2all unitedly work,
the 20-point programme will be a
succees in this country. But succees
depends more on the right steps. We
have to sunnort the bureaucracy. Let

-

us shake hands with them and say:
“To defeat the sinister »lans of the
counter-revolutionary forces, we should
un:.c an a common platform, on a com-
mon mission.” When a huge gathering
came to hear Indira Gandhi on that
day, some people had said that people
have heen brought in trucks. I have
seen myself. sir. those poorest people
with babes in their arms. They were
not hired, I remember it was cloudy
weather and everybody expected rain.
In my heart of heart I felt that I have
to tell her, not in praise, that—

gz TE WGy W ®F FL I T4T
qEM A,

¥ forgr AgaawmEwl A WIS w7
qraq @ |

That is exactly what I wanted to say.
With these words, I extend my fullest

support to this,

st azfag A qiE (AvEg) ¢
aamita o, St 20 AT FEAFT T
T AW F A T & 9wy
oay & fr forast o7 w9 A F ¥ w1
w7 feqr a7 AY SHA AT ¥ AT
T qerer % foT a0 F R0 E aRT
gt weg! feafq Tz gAY HIX 27 W
wraAT ¥ 1 gar ufag @ & fF ot
gATA avE AT G F1 & E TR €7 TF
er ad w¢f &, ¥ ¥ FTC IET
werET, T WaTT ¥ 9rg S gey gy
qra g a8 9. & 05 0 8 7w F 9400 ¥
wgia ¥ faw ofm € s 1 faeg
qIF TR &1 TE & I8 7 UL
¥t 1 wg fAaww & 5 gk IaT Ny
¥ aga & aret & ot gheom A0 @@ §
o qry @ & fae wif g T oft
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g fas a4t £ 1 AW g7 Fg @A
¥ 5 g oTs AurSarg F A AT §
HITHAAT TFT FT WITHAAT JIG T FHAT
o 9% A2 Tqg qar fauara dav
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Y T I3 A ey waw & fay
AR AATHAX qq F3am § |

SHRI LILADHAR KOTOKIl (Now-
gong): Mr Chairman Sir, I rise to
welcome the new economic program-
me which the Hon’ble Prime Minis-
ter broadcast on the 1st July. The
twenty points of this programme, as
the Prime Minister has herself said,
are all not new,

MR. CHAIRMAN: The House is
now adjourned and you can continue
tomorrow, The House is adjourned {o
meet tomorrow at 11.00 a.m.

18.00 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Friday, Aug-
ust, 1, 1975|Sravana 9, 1897 (Saka).



